FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ACUTE RETAIL INFRA PRIVATE LIMITED
OPERATING IN INFORMATION TECHNOLOGY AND MACHINERY AND EQUIPMENT AT

SHOP NO. 27, 01ST FLOOR, KRISHA ARCADE, YASHWANT SHRUSTI, KHAIRA, BOISAR TAL.
& DIST. PALGHAR, BOISAR. PALGHAR - 401501 MAHARASHTRA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor ACUTE RETAIL INFRA PRIVATE LIMITED
along with PAN & CIN/ LLP No. PAN: AAFCA1070Q

CIN: U70100MH2005PTC151972

2. | Address of the registered office Shop No. 27, 01st Floor, Krisha Arcade, Yashwant
Shrusti, Khaira, Boisar Tal. & Dist. Palghar, Boisar.
Palghar - 401501 Maharashtra

3. | URL of website No website
4. | Details of place where majority of | Building-Jamshedpur P&M Mall Sqft -42941,
fixed assets are located Building-Chennai -Vivira Mall -sqft-39359,
Building- aurangabad- Prozone Mall sqft - 58353
5. | Installed capacity of main NA
products/ services
6. | Quantity and value of main NA

products/ services sold in last
financial year

7. | Number of employees/ workmen )

8. | Further details including last 31st March, 2024

available financial statements List of Creditors:

(with schedules) of two years, lists | https://ibbi.gov.in/en/claims/claim-process/
of creditors are available at URL: U70100MH2005PTC151972

9. | Eligibility for resolution applicants | For Detailed EOIl and eligibility

under section 25(2)(h) of the criteria, please contact on:
Code is available at URL: cirp.acute@gmail.com

10.| Last date for receipt of expression | 02nd January, 2025
of interest

11.| Date of issue of provisional list of | 12th January, 2025
prospective resolution applicants

12.| Last date for submission of 17th January, 2025
objections to provisional list

13.| Date of issue of final list of 27th January, 2025
prospective resolution applicants

14.| Date of issue of information 01st February, 2025

memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15, Last date for submission of 03rd March, 2025
resolution plans
16.| Process email id to submit cirp.acute@gmail.com
Expression of Interest
Date: 18th December, 2024 SD/-

RAMESH MUDDU SHETTY
IBBI/IPA-001/IP-P01444/2018-2019/12226

Resolution Professional

For Acute Retail Infra Private Limited

304, Yamuna Apt, Green view Complex, Nancy Colony,
Borivali East, Mumbai City, Suburban Maharashtra - 400066

Place: Mumbai Suburban
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WEDNESDAY, DECEMBER 18, 2024

EDELWEISS
MUTUAL FUND

400098

Edelweiss House, Off C.5.T Road, Kalina, Mumbai —

NOTICE

RECORD DATE FOR DISTRIBUTION UNDER INCOME DISTRIBUTION CUM CAPITAL WITHDRAWAL OPTION (IDCW OPTION])

NOTICE is hereby given that Edelweiss Trusteeship Company Limited, Trustee to Edelweiss Mutual Fund,
IDCW Options under the following Schemes of Edelweiss Mutual Fund, as per the details given below:

has approved declaration of

statutory levy, if any.

**or the immediately following Business Day if that day is a Non-Business Day.

of business hours on the Record Date shall be eligible to receive the IDCW so declared.

Investors are requested to take note of the above.

Place : Mumbai
Date : December 17, 2024

NAV
per unit as on Eaii
- December 16
MName of the Scheme/Plan/Option : AT;E’J;&“ Hgﬂd 2024 " Value
(Face Valug | PEruntt
% 10 per unit)
Edelweiss Balanced Advantage Fund - Direct Plan - Monthly IDCW Option 0.18 27.98
Edelweiss Balanced Advantage Fund - Regular Plan - Monthly IDCW Option 0.18 2315
Edelweiss Balanced Advantage Fund - Direct Plan - Quarterly Dividend option 0.40 29.20
Edelweiss Balanced Advantage Fund - Regular Plan - Quarterly Dividend option 0.40 Friday 22.09
: | | December 20, | % 10.00
Edelweiss Equity Savings Fund - Direct Plan - Monthly IDCW Option 0.08 I024** 16.112
Edelweiss Equity Savings Fund - Regular Plan - Monthly IDCW Option 0.08 14,378
Edelweiss Aggressive Hybrid Fund - Regular Plan - IDCW Option 0.17 28.74
Edelweiss Aggressive Hybrid Fund - Direct Plan - IDCW Option 0.17 34.61

Pursuant to payment of IDCW, the NAV of the aforementioned IDCW Options of the Schemes will fall to the extent of payout and

*Distribution of the above IDCW is subject to availability of distributable surplus as on the Record Date and as reduced by the amount of
applicable statutory levy, if any. Considering the volatile nature of the markets, the Trustee reserves the right to restrict the quantum of
IDCW upto the per unit distributable surplus available under the Schemeas on the Record Date in case of fall in the market.

All Unit holders whose name appears in the Register of Unit holders of the aforementioned |IDCW Options of the Schemes as at the close

For Edelweiss Asset Management Limited
(Investment Manager to Edelweiss Mutual Fund)

Radhika Gupta
Managing Director & CEO
(DIN: D2657595)

Sd/-

For more information please contact:

CiM: UBS991MH2007PLCIY 3409
Registered Office & Corporate Office: Edelweiss House, Off C.5.T Road, Kalina, Mumbai

Website: www.edelweissmf.com

Edelweiss Asset Management Limited (Investment Manager to Edelweiss Mutual Fund)

— 400 098.
Tel No: +91 22 4097 9737, Toll Free No. 1800 425 0090 (MTNL/BSNL), Non Toll Free No. 91 40 23001181, Fax: +91 22 40979878,

MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS,
READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.

- STERLING TOOLS LIMITED

CIN No.; L28222DL19T8PLCODBEGE
Regd. Office: DJ-1210, 12th Floor, DLF Tower B, Jasola District Centre, New Delhi-110025
Corporate Office: Plot Mo. 4, DLF Industrial Estate, Faridabad-121003
E-mail: cseci@stifasteners.com, Website: www stifasteners.com
TEl 21125 EETEIEH -25 {Fax: 91128 2277359

- )
Tergatt

Transfer of Equity Shares of the Company to
Investor Education and Protection Fund (IEPF)

This Nofice is hereby given to shareholders of the Company pursuant to the provisions of Section
124 (8) of the Companies Act, 2013 ("the Act) read with Investor Education and Protection Fund
Authority (Accounting, Audit, Transfer and Refund) Rules 2016, ("The IEPF Rules"), as amended
from time to time, the Company is required to transfer the shares, in respect of which the dividend
remains unpaid or unclaimed for a period of 7 (Seven) or more consecutive years to the demal
account of the Investor Education and Protection Fund (IEPF ) Authority ("IEPF Authority).

A list of such shareholders who have not encashed/claimed their dividend for seven consecufive
years i.e from FY. 2017-2018 (Second Interim) declared on 13" February 2018 onwards
and whose equity shares are liable to be tfransferred to the demat account of the |[EPF Authority
in due course, is displayed under Investor column on the website of the company at
www.stifasteners.com.

in compliance to the Rules, the Company has communicated individually to the concerned
shareholders by post and the shareholders are requested to forward the requisite documents as
mentioned in the said communications. to the Company's Registrar and Share Transfer Agenton or
before 5" March 2025, (due date of transfer to IEPF is 20" March, 2025) to claim the unclaimed
dividend. For shares held in demat form, please update your bank detail in your demat account and
send a copy of the same with request letter to RTA. For shares held in physical form, Please send
Form ISR- 1, Form ISR - 2 and Form No. SH 13 (Nomination Form) duly filled as per the instructions

EAST COAST RAILWAY

Tender No, 30247549 D 11.12.2024

P E e (1) SUPPLY OF CI
BRACKETS FOR CURVE CHECK RAIL (RT-
B985} FOR WIDE BASE CURVE PSC
SLEEPERS (RT-B9T83-B%E2) WITH
WARRANTY PERIOD : 30 MONTHS AFTER
THE DATE OF SUPPLY (GUANTITY: 10948
HOS.). (2] SUPPLY OF Cl BRACGKETS FOR
CURVE CHECK RAIL (RT-8%85) FOR WIDE
BASE CURVE PSC SLEEPERS (RT-8478-
B0E2) WITH WARRANTY PERIOD: 30
MONTHS AFTER THE DATE OF SUPPLY
[QUANTITY: 5218 ROS.). (3] SUPPLY OF CI
BRACKETS FOR CURVE CHECK RAIL (RT-
B985} FOR WIDE BASE CURVE PSC
SLEEPERS (RT-8979-8282) WITH
WARRANTY PERIOD : 30 MONTHS AFTER
THE DATE OF SUPPLY [QUANTITY: 5212
NOS.). (4] SUPPLY OF CI BRACKETS FOR
CURVE CHECK RAIL (RT-2285) FOR WIDE
BASE CURVE PSC SLEEPERS (RT-237%-
8982) WITH WARRANTY PERIOD : 30
MOWNTHS AFTER THE DATE OF SUPPLY
(QUANTITY: 4340 NOS.). (5] SUPPLY CF Ci
BRACKETS FOR CURVE CHECK RAIL (RT-
§925) FOR WIDE BASE CURVE PSC
SLEEPERS (RT-B9T9-BRE2) WITH
VARRANTY PERICD : 30 MONTHS AFTER
THE DATE OF SUPPLY [QUANTITY. 4864
NOS.).

stated therein along with the related supporting decuments, original cancelled cheque stating

INSPECTION BY TP, QUANTITY: 31182 NOS.

shareholder's name , and copy of PAN of shareholder(s) including joint name to RTA (i.e. Mas
Services Limited, T-34 2* Floor Okhla Industrial Area Phase-ll, New Delhi 110020. If you are not
holding shares as on date in your folio number please send only request lefter, Form ISR-2, and
original Cancelled cheque.

NOTE: MATERIAL TO BE SUPPLIED
WITHINBIDAYS

Date & trme of apondng of tender: :I 1500
hirs, of 10.04. 2025,

The concerned shareholders, holding shares in physical form and whose shares are liable to be
transferred to IEPF Authority, may note that the Company would be issuing new share certificate(s)

Ccomplete detadls avallable at

www breps.gov.in

in lieu of the original held by them for the purpose of dematerialization and transfer of shares to IEPF

ar, Divisional Materials Manager/

Authority as per Rules and upon such issue, the Company shall inform the depository by way of

PR-BO7/Pi24-25 ) Waltair

-lu'u ASSET RECOVERY MANAGEMENT BRANCH

BOI i ‘:‘“’" Bank of indla Bullding, First Floor, 28, 5. V. Road, Andherl (W), Near Andherl West Rallway Station,
ﬁ" x
#

Mumbai — 400 358, Tel Mo. — 26210406 | 0T, Email: assetmnzi@bankofindia.co.in
E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Sscurlty
Interest Act, 2002 read with proviso to RuleB({6) of the Security Interest (Enforcement) Rules, 2002,
Motice s hereby glven o the public in general and in particular to-the following Borrowen(s) and Guarantor(s) that the below described immavable propearty
marlgagedicharged fo Bank of India (Secured Creditar), the constructivelphysical possession of which has been taken by the Authonzed Officers of Bank of India,
will be held on "as is Where |s" "as is what 18", and “whatever there i8", for recovery of respective dues as detailed here under against the secured assels
martgagedicharged ko Bank of India from respective borrowears and guarantors, The reserve price and eamest money deposit is shown there against each secured
assel. The sale will be done by the undersigned through E-Auction platform provided hereunder.
E-AUCTION SALENOTICEUNDER SARFAESIACT2002 CUMNOTICE TOBORROWER / GUARANTOR

d® 3 3RO
Bank of India

{Rs. In Lakh) (E-Auction Date: 27.01.2025)

Rezerve| Minimum {giitﬁsﬁi Cerzal Datel Time
8r. Mames of the Account | ¢ < Price / Bid Security of on site Coantact
No. Borrower! Guarantor HESCIRVOILSE e EIRparion EMD |Increment I:‘F;L&PET'} Interest! | inspection No.
Amount | {in Lakhs) | ™ * Lai'h Asset id | of property
Office at 23, 2nd Floor, New Bhagwan
Maxg rm:.' Overseas Litd. Bharvan, CHE Lid. Sumusl ‘Stedt
::“r""er 3:":“"“ as Masjid Bunder, Mumbal - 400009 —
axgrow Trade ownead by Mrs. Roshni Rahul Saraf G2.00/ i B340474297
Solutions Ltd.) Areaadmeasuring Apx. 402.005q.FL | g 20 1.00 23Z7.00 200002410021 Tthg;lt'm 7738014174
Mrs. Kiran Devi Rajendra |(Physical Possession with Bank) '
! | saraf (Deceased) Fiat MNo. 5/1/C. Natural Heights, I
Mrs. Roshni Rahul Saraf |Bublding Mo, 5, 137- Kazi Nazul |skam
Mr. Rejendra Prasad Avenus, Kolkata — 700052 owned by 16.01.2025
i Mr. Rahul Saral 1:’3-3” 1.00 2527.00 |200008493678| 11.00 AM gg:g;::ﬁ:
Admeasuring Super Built Up Area 4 T3 1:00 PM
Mr. Rahul Rajendra Saraf | opy 2385 5q.Ft.
(Deceased) (Physical Possession with Bank)

Terms and Conditions of the E-auction are as under:
E-Auction iz being held on “AS 1S WHERE IS" basis, "AS ISWHAT IS BASIS" and “WHATEVER THERE IS BASIS" and will be corducted "On Ling”
The auction saks will be "online E-auclion | Bidding through websie — URL: hitps:/BAANKNET.com on 27.01.2025 between 11:00 AM and 05:00 PM with
unlimited extansions of 10 minules each. E-aucton bid form Daclaration, Ganaral Tarms and Condilions of anline auclion sale are available in wabsiles-
hitps /fwww bankofindia.co.in
Bidder may vigit URL: hitps:/BAANKNET.com, where "Guidelines” for Bidders are available with educational videes, Bidders have 1o complete following
formalities well in advance:-
Step 1 Bidder / Purchaser Regisiration: Bidder 1o Register on e-Auction portal URL: https: /BAANKNET.com using his mobile no. and E-mall 1D, (PDF(Buyer
Manual) describing the step by step process for registralion is avallable for download in the homa page under Help option at the bottom of the page. )
Step 2 : KYC Verification: Bidder io upload requisite KYC documeants, KY C documents shall be verified by e-auction service pravider (may take 2 working days).
Step 3: Transferof EMD amaount to his global EMD wallet Cnling /\O4i-line transfer of funds using NEFT [ Transfer, using challan generated on E-auction portal,
Step 1io Step 3 should be compleied by bidder weltin advance, before e-auciion date. Bidder may also visit ; hitps VBAANKNET.com for registration and bidding
guidelines
Helpline Details / Contact Person Detalls of : BAANKNET

Name Team Number ' e-Mall
Halpdesk Mumber PSB Alliance 8291220220 support.ebkray@psballiance.com
suppert.ebkray@procure24?.com
Mr. Dharmesh Asher P5B Alliance 9E92219848 avp.projectmanager2iipsballiance.com
Mr. Sudhir Panchal iSourcing Technology 8160205051 sudhir@procure247.com
Mr. Anuraag AGM, HO Recovery 022-666B49T7 Anuraag.0@bankofindia.co.in
84008531111
Mr. Aniket Panday HO Recovery SEGOGRBR0T Aniket.Pandavi@bankofindia.co.in
022-66684587
Mr, Purushottam HO Recovery 022-666B84954 Puruzshotiam, Motegaonkari@bankofindia.co.in
51 BTEEH.BEE

1. Intending bidders shall hold a -.raln.*. e-mall addrass rﬂr ﬁJHhE-'T details and query please n:c:-ntaﬁr EMNHN Helpdesk Mumber 8291220220 Helpline e-mall 1D
support. BAANKNET@psballiance.com and support.ebkray@procure247 .com

2. Tothe best of knowledge and information of the authorized officer there is no encumbrances on the properiyfies. However, the infending bidders should make
their own independent inguiries regarding the encumbrances, lille of the propertyfies put on-auction and claims/rights/dues effecling the propesty, prior o
submitting their bid. The e-aucton.advertisement does not constitute and will not be deemed fo constitute any commitment or any representation of the bank,
Thea properly is baing sold with all the existing and futurs ancumbrancas whether knowrar unknown ta the bank. The authonzed officer/sacured credifor shall nod
be rezponsible in any way for any third party claimsfrightsidues, Mo daim of whatzoever nature will be enteriained after submission of the onding bid reganding
propertylies pul for sale

3. Earmnest momey deposit (EMD) shall be deposited through RTGS/NEFTIFund: Transfer to the bank accouni as guided and mentioned in
hittps:/BAANKNET.com porial before participatng in the bid onlina

4, TheKYC documents are 1. Proof of ldentification (KY'C) viz. Yoter 1D Card/Driving License/Passport 2. Current Address Proof for communication 3. PAN Card of
the: hidder 4. Valid e-mail INcontact number of the bidder efc

5. Date ofinspaction will be as mentioned in the table above with pricrappointment with- above manticned contact nembers

8. Prospective bidders may avail online training an e-auction from ; https: /BAANKNET.com portal,

7. Bidzshall be submitted through online procedure only in the prescribed formats with refevant detalls,

B. Bidders shall be desmed to have read and understood the terms and conditions of sale and be bound by them

9. The bid price to be submitted shall be above the rezerve price and bidders shall improve thelr further offers in multiples of Bz, 1.00 Lakh {Rupees One Lakh) for

Reserve Price up to Rs.5 Crorel 5.00 Lakhs [Rupees Five Lakhs) for Reserve price above Rs_ 5 Crore —up to R5.8.00 Crore/ and 10.00 Lakhs (Rupees Ten

Lakhs) for Reserve Price above Rs.9 Crore.

It shall be the responsibiity of the interested bidders to inspect and satisfy themselves aboul the property before submission of the bid

1. The earnest monay deposit (EMD) of the successiul bkdder shall be retained towards part sake consideration and the EMD of the unsuccessiul bidder will be

returned on ihe closure of the e-auction sake proceadings

. Tha aarmest money deposil shall nol bear any inlérast the successful bidder shall have 1o pay 25% of the purchased amount (including eamest money already

paid immediately an acceptance of bid price by authorzed officer on the same day ar maximum by next day and the balance of the sale price on or before 15th

day of sale. The aucton Sale 5 subject 1o confirmation by the bank. Defaull in depositof the amcunt by the successiul bidder at any slage would entail forfedture of

thewhale money already deposited and propery shall be put to re-auction and the defaulling bidder shall have no claimdright in respect of the property/amount

The prospeciive qualified bidders may avail online fraining on e-auction from : hitps:/BAANKNET.com portal prior to the date of s-auction neithar the

authorized officer nor the bank will be held responsible for any internet network problem power faiture, any other technical lapse/faiture eic. in order to ward off

such contingent situation the interested are requested to ansure that they are technically well equipped wilh adequate power backup ete. for successhully

participating in the e-auction event,

Purchaser shall bear the stamp duties charges including those of sale cedificate | registrationy charges including all stalutory dues pavable to the governmant,

taxes and rates and oulgeing both exisfing and fulure relating o the property,

Buyer shall bear the TDS wherever applicable including othar statutony dues, registration charges, stamp duty efc.

The authorized officer’ bank is not bound o accept the highest offer and has absolute right and discration to accept or reject any or all offers or adjourn

Ipostpone/cancal the e-auctionor wilhdraw any property or portion thara-af from the avction procaeding af any stage without assigning any reasan ihare for,

The sale cerificate will be issued in the name of the purchaser{sVapplicant|sh onfy ard will not be issued in any other name{s)

The sale shall ba subject Lo rulesiconditions prescribed under the Securtization and Reconstruction of Financial &ssets and Enforcement of Securily Interast Aot

2002, Further details inguiries if any onthe ferms and conditions of sale can be obtained from the contact numbers given.

I any paricpant depasids the EMD aller registerng himsall and afterwards apl to nol o bid, can revarsa the bid amounl through system as spedlied in |

hitps. /BAANKNET.com paortal

G5T, whersvar applicabla, 1o ba bome by succassful bidder,

SALE NOTICE TO BORROWER/! GUARANTORS

The undersignad baing the Authonzed Dfficers of Bank of India aré having full powers tissee this nofics of sale and exarcise all pawsars of sale under sacuritization

and reconstruction of financial assets and Enforcement of Security Interest Act, 2002 and the rules framed there under. You have committed defaultin payment of the

dues withinterast, cost and charges ele. in raspect of the advancas granisd by the bank mentionad above. Henca, the Bank has issuaed demand noticas to all of you

under secton 13{2) to pay the amount mentioned thera on within 60 days. You have: falled to pay the amount even affer the expiry of 60 days. Therefore, the

Authornzed Officars in axercisa of the powers conferred under section 1304}, took possession of the secured assels more particularly described in the schedule

mentiored above, Molioe is hereby glven to you (o pay the sum as mentioned above before the date fixed for sale, falling which the property will be sold and balance

due if any will b recovered with interest and cost from youw, Please note thal all expanses pertaining to demand nofics, taking possession, valuation and sale of

assets et shall be first deducted from the sale proceeds which may be realized by the undersigned and the balance of the sale proceeds will be appropriated

towards your hiability as aforesaid, You are at libery to participate in the auction o be held on the terms and conditions thereof including deposit of earnest money.

13

14

14
16

17
18.
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Sdi-
Date: 18.12.2024 Authorized Officer
Place: Mumbai Bank of India

Corporate Action to convert the new share certificate into DEMAT form and transfer in favor of IEPF
Authority. The original share certificate({s} which are registered in the name of original shareholders
will stand automatically cancelled and be deemed non- negofiable and in case of Shares held in
Demat Form, the company will execute corporate action as per |EPF rules and shares will be
transferred to IEPF Authority.

In the event the Company does not receive a valid claim along with requisite documents from the
concerned shareholder(s) by 5" March 2025, (due date of transfer to IEPF is 20" March 2025) the
Company will proceed 1o transfer the shares to the demat account of the |[EPF Autherity, in due
course. Please note that all further benefit arising on such shares would also be transferred to IEPF
Authority.

The Company will not transfer such shares to the |IEPF where there is a specific order of Court/
Tribunal restraining any transfer of such shares or where the shares are hypothesized/pledged
under the Depositories Act, 1996,

Please note that no claim shall lie against the Company in respect of the unclaimed dividend
amount and the equity shares transferred to the |[EPF, Shareholders may also note that both the
unclaimed dividends and unclaimed shares, once transferred to IEPF, can be claimed back from
IEPF Authority after following the procedure prescribed under the |IEPF Rules (after Filing
E-Form-IEPF-5).

The shareholders may further note that the detalls made available by the Company on its website
shall be deemed as adequate notice in respeact of issue of new share cerlificate(s) by the Company
for the purpose of transfer of shares to |EPF Authority pursuant to the Rules.

For any further information/ clarifications on the above, the concerned shareholders may write to
the Company at cseci@stifasteners.com or contact the Company's Registrars and Share
Transfer Agent, M/s. MAS Services Limited, Unit: Sterling Tools Limited, T-34, 2™ Floor, Okhla
Industrial Area, Phase -ll, New Delhi -110 020, Phone: 011-26387281/82/83, Fax: 011-26387384,

Email: investor@masserv.com. FOR STERLING TOOLS LTD

EAST COAST RAILWAY

Letter Mo, S&T/OT/OUT-SOURCING-
QB-445 Dt 12.12.2024

e s PR E S

MAINTENANCE &
REPAIRING OF SIGNAL & TELECOM
ASSETS BY OUTSOURCING AGENCY
UNDER DIVISIONAL SIGNAL & TELECOM
ENGINEER SIGNALICUTTACK [UNDER
SUPERVISION OF SENIOR SECTION
ENGINEER SIGNALICUTTACK, SENIOR
SECTION ENGINEER SIGNALICUTTACK.-I,
SENIOR SECTION ENGINEER SIGNAL/
PARADEEP & SENIOR SECTION
ENGINEER TELECOMICUTTACK.

T 1,88,66,083.50, EMD:
2,44 3000, Tenderdocument cost 75, 200
Sidding slarl dabea:

pzing date & time: EEREDRTEREH

03.01.2025.

20.12.2024,

Mo manial offers sent by PostiCounenFax or
m person shal be accaplad against such
a-tendars even i these are submitted on firm's
lalter head and recened im fime. A% such
manal offers shall be conskiared myvalid and
shall be rejecied summarily wilthout any
E-J'IEIH&“:.'IIJIIIT" i

C“:-r"lple & informatian |r|-:IU|:I|ng a-iendar

documents of the above e-dender 1z availabla
inwshsita mw.ireps_gnv.'in

Mote : The prospective tanderers ane advised
§o revisil Bhe wabsite 15 (Fifizan) days bedra
the date of dozsing of tender to nole any
changes! corngenda issued for bis tender,

Sdl-
Place : New Delhi (Abhishek Chawla)
Date : December 18, 2024 Company Secretary

Tl

TATA

TATA POWER
(Corporate Contracts Department)
The Tata Power Company Limited, 2 Floor, Sahar Receiving Station
Sahar Airport Road, Andheri East, Mumbai-400059

We therefore

whatsoever.

FR—E‘I}.‘!l'FI?d-Eﬁl

“"IMPORTANT"”
Whilst care is taken prior to acceptance of advertising

copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

Divislonal Raflway Manager [S&T)/

Khurda Road

(Board Line: 022-67173917) CIN: L28920MH1919PLCD00SET

NOTICE INVITING TENDER (NIT)

The Tata Power Company Limited invites tender from eligible vendors for
the following tender packages | Two-part Bidding ) in Mumbai:

11 OLATor Supphy of HT Cables (Ref, CC25VIS0H)

2) OLAfor DSS Electrical Services (Ref: CC25V.5045)

3)  DLATor Civilworks inupcoming DSS Projacts (Raf CC2E8VIS048)

4) DLAfor AMC of Fire Extinguishers (Ref: CC25AAMO3E)

5) Servicesfor DEACSS Pilling work (Rel CC25AAMOD3T)

r=k and respansibilty of the pedss invoheed

The getails of the AP 15 Bs belfow

PUBLIC NOTICE

This is o inform investors that, KEDIA TRADELINK PRIVATE LIBITED, formerty recognized as an
*Authorized Person” of Anand Rethi Share and Stock Brokers Lid. member of MSE | BSE [ MCX !
WCDEX /! MEEI{SEBIFegn. Ma. INZDI01 70832 is no longer assosatad with our organization,

Invashars and slakehalders are hersby caulionsed ard advised aua.lnst-'ngagln,ln any financial
fransactions or dealings with the aforementioned indidual in the capacy of an Authorlzed
PFerson of Anand Rathi Shane and Stock Brokers Lid, Any such engagement shall be at the sole

&) OLAfortesting Services of electnical equipment (Ref: CCZEAAMOES)

hittpes iwww, latapower. com Diate: 181272024

;] OLAfor [T InfraWorks (Ref. CC258AS050) | | Excuance | NamE TRADENAME | peariioa ok v Eaﬁﬁﬁm
I DLATor Supply, Installation & Maintenance of MFD Printers on pan-lndia = s | =

basis (Ref: CC255A5049) USE Lo ik Cino. | (REAEINE, | OIS
For items 1 to B, interested bidders to submit Tender Fee and Authorization HEE im TRADELINK | TRADELINK .5.F|:|1!.g1|:|-:25.5 ’ ["u""fh.‘j'md
Letter upto Manday, 30" Dec 2024, NSE CD PRIVATE PRIVATE APO162105263 0880172024
Faor items 7 & 8, Interested and eligible bidders to submit Tender Fee BSE Cash |  LIMITED LIMITED APDIDS4B0TBE9EE |  Z2/704/2024
Autharization Letter and Complete Bid Document upto Tuesday, 7" Jan 2025. | | BSEF&O0 I _APO10E4 501156866 | 20412024
For detailed MIT, please visit Tender section on website Reg. Address ||h|[:ll,|'l. EIGHANGE P._.n.l:E EMDFLGDRHC'UM hO=215
hitps hwww iatapower.com. Alsp, all fulure comrigendum's (f any), fo the| [ KOLKATA - 700001 - WEST BENGAL
above landers will ba Informed only in Tender seclian on  wabsile By arder of

Anand Rathi Share and Stock Brokers Lid

financialexp.epaptin

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ACUTE RETAIL INFRA PRIVATE LIMITED
DPERATING IN INFORMATION TECHNOLOGY AND MACHINERY AND EQUIFMENT AT

SHOP NO. 27, 015T FLOOR. KRISHA ARCADE, YASHWANT SHRUST!, EHAIRA, BOISAR TAL,

& DIST. PALGHAR, BOISAR. PALGHAR - 401501 MAHARASHTRA
[Under sub-repulation [ 1) of repulation 364 of the Insalvency and Bankruspley Board al India
(Insolvency Resolution Process for Corparate Persans) Regulations, 2016 )

RELEVANT FAHTIEUI.AHE
1., | Marme of tha corporate datitor ACATE RETAIL INFRA PRIVATE LIMITED
1 along with PAN & CENS LLP Mo PAMN: ARFCATO 0D
| CIn: U DOMHZO0SPTE 1572
Sl'r"-l.'l Mo, 20, DAst Floor. Kesha arcade, Yeshvwant
Shirusti, Khaire, Boisar Tal. & Dist, Palghar, Boisar.
Palghar - -flﬁj.n_wil‘ hMaharashira
| M website

2. | Address of the registerad office

3. | URL of website

GRS
DAILY,

SFINANCIAL EXPRESS

[T

4, | Datails of place whera majarity of | Building-famshadpur P& Sdad Soft 425441,
fixed azseis are located Buildirg-Chennal Viia Mall aqli-30350,
| | Buildirg- aurangsbad- Prorone Mall sgft - HEIG]
5| Installed capacity of matn Iy
eyt -_ I""i'h. s |
B, | Cuantity and valua of main hia,

pridues s Sendioes sold in st
| financwal year _
T | urnber of empkovees workrmsen | {
&, | Furthar details mcluding st Aist March, 2024
i avaliable fmancial statements List af Creditoes:
iwitth schedubos) of two vears, bsis | bitpsAbbl g nden/cloimss calme process,!
jof credilors are avallsbie at URL | UFQIOOMHA00SFTCIS1S7E
O, | Elgibddy for resolution applicants - | For Detailed ECQEF and aligibility
| under sectean SalZih) of the oritena, pleasa contact an;
"...'“-.:-I:IF i% Availat 'h-' Al URL: | SirpuAcuteEme mail.com i
10| Last date for receipt of expression | 02nd January, 2028
| af Irteres]
11| Dmbe of issun of provisicnal st of
| FCs pECEive resaution -EII.'I|:I|i'EE|I".5
12, Lasst cdates Tor submissson of
| abjectans o pravisional kst
13 E;Hle of issue of final st of
ufl:l'Sl:l"l:- Ive resclution applicants
14| Date of issue ol infarmatian
memorandom, syalsation matnx
fani reguagl Ior resolullon plens o
| prosspective resalution applicants
15 Last gate Tor submissaon of
| resolution plans
1|: P "DEE"E‘ amail id l:l submit
Expiression of Interesl

Late: 1Eth Decemibar, 2024
Flace: Murmbal Suburban

| 12th January, 2025
[ 17th Bauary, 2005
| Z7th Janwary, 2025

| Oist February, 2025

| 03rd March, 2025
| glrpacuteiemall.com
Shy-
RAMESH MUDDU SHETTY
BB IPA-COL A P-POL 444, 201 8- 2010, 1 22 26
Resolution Profosssanal
For Acule Retail inlfva Private Limited

304, Yaruna Apt. Gresn view Complex, Kancy Colony,
Borivali East, Murntai City, Suburban Maharashira - 400066

"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

financialexpress.com

Kolkata
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. FORM G
PUBLIC NOTICE T GEA AT, INVITATION FOR EXPRESSION OF INTEREST FOR
- — o Notice is hereby given to Public at large W ST ACUTE RETAIL INFRA PRIVATE LIMITED
e TE“nEn “0TIcE 35 I 2024 25 that our client i.e., AVN Infrastructure afrfa, e, TR (3. OPERATING IN INFORMATION TECHNOLOGY AND MACHINERY AND EQUIPMENT AT
Maharashia Sato Power Generaion Go. L - - having its registered office address at femieR 28.22.30%% SHoP "0-27&%1'2F')Lg&"ﬁ:g'gg‘l‘s’:\';cﬁgEbmsk“wﬁ“fsﬂ’ﬁl’:;k::sl\;ms°'5ARTA'--
1) TM/e-tender 186/Rfx Code/3000053511:- Supply & Installation of NDCT Spares PVC Fillmodules | | 102, Silver Beliza, 48, St. Francis s e ST st wem A # e Sl N 1ncer sub-regulation (1) of regulation 36 of the Insolvency and Bankruptcy Board of India
f - - : ) ) Avenue, Santacruz West, Mumbai - &= TSlispd SeheRT | Il e L ity S e TN sotE
or NDCT at Unit4 Paras TPS durlng COH. (EStI. Cost:-Rs.44.16 Lacs EMD :- RS.47660/-) 400054, do hereby REVOKE in its frtor w0 %ﬂ 3177!?‘]1%7-[ (Online) ﬁﬁlﬂT STt ST % - (Insolvency Resolution Process for Corporate Persons) Regulations, )
2) EMT/e-tender 187/Rfx Code/3000053470:- Procurement of 1.5 T Air conditioner, Energy efficient | | entirety the registered Power of | |=———e—err—F = -y p——=s RELEVANT PARTICULARS
. . . . Attorney dated 26th September 2011 for . b I 1. | Name o_f the corporate debtor ACUTE RETAIL INFRA PRIVATE LIMITED
water heaters (Geysers) and ceiling fan atParas TPS (Esti. Cost:-Rs. 3.67 Lacs EMD :-Rs.7172/-) | | 3p0inting Mr. Sanjay Bharat Punjabi as st along with PAN & CIN/ LLPNo. | PAN: AAFCA1070Q
) ) ‘ 9 v - CIN: U70100MH2005PTC151972
3) BMIe-tender 188/Rfx Code/3000053512 - Procurement of Air Pre-heater spares for COHof Unit-4 f it Constituted ﬁ“"r”eyft‘?”he?:"p"sﬁs i 11314%?2,?@%4)4 B T e et g | e | |- Address of the registered office | Shop No. 27, 01st Foor, Krisha Arcade, Yashwant
: of signing and executing Inter alia " . . . .
(250 MW) at TPS Paras. (Esi. Cost -Rs. 0.59 Lacs EMD - Rs. 4095/ Conveyances, agreemens fo purchase fend ol WDENNG OF T0 2 LANE & Palgher - 401501 Nairssta
4) Ca&lle-tender 189/Rfx Code/3000053437:- Procurement of various RTD's for Unit-4 overhaul | [ 2nd sale of immoveable properties and & BRIDGE & CULVERT S Do e whore maiorty of | Bl e eshodmur PN Viall Saf 42641
Paras TPS (E3t| Cost:-Rs.6.41LacsEMD :-Rs 9918/-) Deeds of mortgage. This revocation of CHINTALNAR TO ~ MARAIGU- ’ fixed assets are located Building-Chennai -Vivira Mall -sqft-39359, '
) ) T e General Power of Attorney shall be DEM  ROAD KM 3 TO 14 = Building- aurangabad- Prozone Mall sqft - 58353
5) C&lle-tender 190/Rfx Code/3000053463 :- Procurement of various types of thermocouples for | | conclusively for all purpose, from the 12.00 KM IN SUKMA DISTRICT 5. [ Installed capacty of main NA
X . date of execution. AVN Infrastructure for UNDER LWE SPECIAL PRO- products/ services
Unit-4 overhaul at Paras TPS. (EStl. Cost:-Rs.11.63Lacs EMD :-Rs.151 34/') good cause do hereby revoke, cancel JECT. 6. | Quantity and value of main NA
. ; : and make void the General Power of | [2 | TT2/CEINHITC/44- |2024MoRTH 839955 | |BALANCE ~ WORK  FOR| Rs 1141.12 products/ services sold in last
6) C&]le-tender 191/Rfx Codel300q053440.- Procurement of various types of Rubber Seal Kit for | | )\ o " 1aeq 26th September 2011 35/2024 (LWE) CONSTRUCTION sl Lacs financial year
Unit-4 overhaul at Paras TPS. (Esti. Cost :-Rs.5.02 Lacs EMD :-Rs.8528/-) therein given and contained, for all (2nd Call) WIDENING OF TO 2 LANE & T e VT TooT
. tters granted to the Constituted IMPROVEMENT  OF ROAD o e List of Creditore:
7) CHP/e-tender 192/Rfx Code/3000053352:- Spares of Siemens make PLC system, at CHP 2x250 mome Nothi . & BRIDGE & CULVERT available financial statements ISt of Creditors: . .
) y. Nothing herein shall affect any CHINTALNAR TO  MARAIGU- (with schedules) of two years, lists | https://ibbi.gov.in/en/claims/claim-process,
MW Paras TPS. (Esti. Cost:- Rs.9.46 Lacs EMD :- Rs.12961/-) actions taken by the Constituted DEM . ROAD KM 15 TO 26 + of creditors are available at URL: | U70100MH2005PTC151972
. . . . i i i - 9. | Eligibility for resolution applicants | For Detailed EOI and eligibility
8) WTP/e-tender 193/Rfx Code/3000053514 :- Supply of liquified Chlorine gas in tonners for coolin Attome-y prior to this notice for 12.00 KM IN SUKMA DISTRICT under section 25(2)(h) of the criteria, please contact on:
y revocation of General Power of Attorney. UNDER LWE SPECIAL PRO
) X ; ' . - Code is avai : irp.acute@gmail.
water treatmentat WTP of Paras TPS (Esti. Cost:-Rs. 15.90 Lacs EMD :-Rs.19407/-) IF\‘Iotlce t;fAttigls reVOEaﬁlol? ?Jf' general JECT. 10, Lgstedlztzvf?:arzlfeia&%?I;xpression g‘;ﬂjﬁ;‘fuam'g;‘;m
. i i : ; ower of Attorney shall be binding On | 3™ {3/CENH/TC/44- |2024_MoRTH 839958 | | BALANCE ~ WORK  FOR| Rs 1244.05 of interest
9) WTP/e-tender 194/Rfx Code/3000053479 :- Dosing of liquified Chlorine gas to cooling water at every person or entity to which a copy of 36/2024 (LWE) o ~ | CONSTRUCTION & s Lacs 11 Date of issue of provisional list of | 12th January, 2025
WTP of Paras TPS (Esti. Cost - Rs. 3.45 Lacs EMD :- Rs.6958/-) the t;eneral Power of Attorney dated (2nd Cal) WIDENING OF TO 2 LANE & T3 Shospective resolution abplicants 5055
X X X 26th September 2011 has been given. IMPROVEMENT OF ROAD | Last date for submission o anuary,
10) EMT/e-tender 195/Rfx Code/3000053488 :- Annual maintenance contract for routine maintenance nl;mzn THIS 18th DAY gF & BRIDGE & CULVERT - gbjtec’tl?ps to prfof\./\smlnl'.\atl h?t - o
L. . .| Date of issue of final list o anuary,
of batteries installed at 250 MW unit No. 3 & 4 at Paras TPS. DECEMBER 2024 SEWTA;’\(‘Q\% TKOM 4y¢gAé%U_ prospective resolution applicants
. i : 14 Date of issue of informati Ost February, 2025
(Esti. Cost -Rs.9.48 Lacs EMD :-Rs.12984/-) o Mandal and Assoctates LLP 15.00 KM IN SUKMA DISTRICT e orandu ovanation matrx | eoruen
Th Eoug |I ;0738 ';erél Fls. :3pl;| aks UNDER LWE SPECIAL PRO- and request for resolution plans to
1) Selling period for above tender Sr. No. 1to 10 from 18.12.2024to 07.01.2025 Submission on 70, Baneia Kura Complo et _|prospecte resouton applants | ______
' d . . .| Last date Tor suomission ot 1 arch,
dated 08.01.2025 at 16.00 Hrs Bandra (East), Mumbai-400051. Taferen sremetts w ot sifom fafer 2 femre 26.¢2.203¢ ym resolution plans
. ; e . : il IDs: Dipti. i 16/ P il'id to submit cirp.acute@gmail.com
Note: For detail please see our website: - https://eprocurement.mahagenco.in e ol %0.30 TS AH 2| Exprossion of nerest. crpacuceimalon
| | Mobile No.: 9930494032 Date: 18th December, 2024 Spy/-
CHIEF ENGINEER MAHAGENCO TPS PARAS i R. ST Fmfor st At ffear i AT ¥, fﬁg{ af, %R?j:vl faferar | | pate: 18th December, 20: RAMESH MUDDU SHETYY
fortfer, foferar aeamarst @ o1 ST Fe WREE TH TS e IBBI/IPA-001/IP-PO1444/2018.2019/12226
' —;ﬁa?:ﬁrﬁ For Acute Retail Infra Private Limited
d& 3ifp JERTg Thane Zonal Office: B-37, Wagle Industrial Estate, Thane (W) — 400 604 (MORT&H's) ki N ° FE 304, Yamuna Apt, gre:#ﬁev?&mglrei, legﬁcey (;gl]:)r?y,
. . - H orivali East, Mumbai City, Suburban Maharashtra -
: ' ’ ’ B reelie 1 o gehdl B Borivali E City, S 400066
LELUREVELREIEERESY  TELE : 022 25829406, 25823040 e-mail : cmarc_tha@mahabank.co.in https://eprocure gov.in/eprocure/app S '
AGOVARTAK'NG Head Office : Lokmangal,1501, Shivajinagar Pune-5 Waﬁ/—
NOTICE FOR AUCTION/SALE OF VEHICLE Hea i BRIHANMUMBAI MUNICIPAL
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described vehicle charged to the .14, aedta gemmiafEs CORPORATION
Bank of Maharashtra, the possession of which has been taken by the Authorized Officer of Bank of Maharashtra, will be sold on “As is where is”, (®..)
“As is what is” and “Whatever there is” basis on 02.01.2025 between 11.00 A.M. and 03.00 P.M., for recovery of the balance due to the Bank of G 242504654/3 3

Maharashtra from the Borrower(s) and Guarantor(s), as mentioned in the table. Details of Borrower(s) and Guarantor(s), amount due, description of
the vehicle reserve price and earnest money deposit are also given as:

PUBLIC NOTICE

Sr Name of Amount Due Details of Vehicle Reserve Price/ Date of inspection (SWM Department, R/Central ward)
No Branch & Earnest Money Deposit (EMD) =
Borrower and Bid Increment MEADA No. AE/RC/6135/SWM dtd. 17.12.2024
Guarantors N OTI CE
1 | Mr. Kailash D 60325173194 Maruti Suzuki India Ltd / Maruti Tours Reserve Price: Date of Inspection: - : —_—
Khandare (MAHA T-OP SCH-PRI | S CNG/2018 Rs.405000.00 (Rupees prior appointment mandatory. MHADA Portal: https://mhada.gov.in Subject Work of Swachh Mumbai Prabodhan
Ulhasnagar NEW VEH - 437565.31/- | |n the name of Devtara Tours & Travels Four Lakh and Five . 3 . Abhiyan (Vasti Swachchhata Yojana) in R/Central
Camp 4 Rs.437565.31 plus Registration No.: MHO5 DK 7090 Thousand only) For further details of the Vehicle and R EY STWWTE'I?ﬁT-I WRTEET THTO0TIS gﬂﬁ?‘[ STFIﬁWT ward

appointment for inspection,

Branch Thane | Unapplied Interest w.e.f.

28.02.2023 @ 12.30 %
p.a. Plus charges, costs
and expenses till the
date of realization

Year of Manufacturing — October 2018
Colour : Pearl Arctic White

Chassis No.: MA3EJKD1S00B78713
Engine No.: K12MN2277583

Seating Capacity: 5

Earnest Money Deposit:
Rs.40500.00 (Rupees
Fourty Thousand and Five
Hundred only)

Bid Increment:- Rs.10,000

contact Mr. Pankaj Kumar Sa,

Chief Manager - Asset Recovery Cell,
Thane (M.No.8530414078) and K
Gopala Krishna Recovery Officer
(8806640797),

Sudheer Panday, Legal (8376960405)

Branch Thane

Rs.1347592.00 plus
Unapplied Interest w.e.f.
15.11.2024@ 11.00 %

Registration No.: MH 05 FG 9475
Year of Manufacturing - Jan-2024
Colour : Silky Silver Gryoxd NCTBK

Earnest Money Deposit :
Rs.140000/-(Rupees One
Lakh Fourty Thousand

appointment for inspection,
contact Mr. Pankaj Kumar Sa,
Chief Manager - Asset Recovery Cell,

As per Recovery Policy 2024, For detailed terms and conditions of the sale, please refer to the link

https://bankofmaharashtra.in/asset-for-sales-search provided in the Bank’s website and also on E-bikray portal (https://ebkray.in)

For information in respect of the above properties, you may contact
Mr. Pankaj Kumar Sa, Chief Manager — Asset Recovery Cell, Thane (M.No.8530414078).

Date:- 18.12.2024
Place:- Thane

Sd/-

Authorised Officer
Bank of Maharashtra, Thane Zone.

el
g k)

HEWTY IITEH
AT (-eh STereRTH farwm,
wEwRT TfvEat, (foega) = wrEiea

e forgga fawmn, areste aigewm faam, e,
TSR TTeeRTH ATTR-UT, d1. qur, 1. erre, f swig—¥o3g00

Email: elraigad.ee@mahapwd.co.in / elraigad.ee@gmail.com
Website: www.mahapwd.gov.in

AT . 0339 3-R]%R¢C

SHRA TSR AT 31T FIAT
IR0 3TE 3. &R%o, 3. o¥.08.300u FEW fa.
2R.00.200% T fa. o¥.0&.R00k AT wHETAHER
ATl ShTHTRIAT CohTTa /AT &ohd SHIUGE S shated
TEATT ¢ ST AT FehT=a] T HIOT STSITHE

ey THEET TSR T 9 hodTe TN HEAHT

AT ITeeT THIOTS ST ORI SITEATHTG 379
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AT hel [/ TR TrAmThd AT SARCIAT HHTEeT
THTOTTS ST shT0ATeh AT 19T TSI 14 BT AU TR,
A9 M qaifeq wraadiwia wuee fa.
%0.0%.30RY WIq TN TEUN HTz.

Hel AWT I Hiokd queiid TRIeT=aT HehdEUesTer
https://mhada.gov.in IITEg HLUITd ATAAT TR,

T o3 W 9 IR FRIel AT Hireet
THTOTS YeATerd STEAAT T TEATT STeTeH SHLogTd Ad i,
el AWT e AT BT ATTedT HEI=AT SARA AT
ANTFET SHTUTIS ST ShvaT=h shriaral qut e,
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e ARk i

CPRO/A/1069 Haé I8 9 A8, Eaé
TETST-T[ETAHTUT ST ier SVt STTU TEe

1.5k, .. /Trtata /fafeEr-¢ /ve ¥ /A R03%

feieh: 82.8.303y%

3 faferer "=t . 19 = 2024-2025

weW: 1. TENTE WITeE 1. fam, warer, geg, e ot . et 2017 /9.5, 8 /3Rt -2 fei 27 e 2018
wrdeRTt i, e ferega fawm, ar.ai. farvm, werem T arestie areATeEE A o, afwr, o, ?n.ﬁm, 1 e, fum wig-402107.

e 5h. 02143- 299288 7 FEHT 37Ef TEH HEWTY SEAT=AT FEINT, Frell o FIHTR farsmrereier Aeuiierd ST FATCGRIFS Wielid HHIHAT -1 Fg=Tdie fFfrar,
$-ffere somTefigR (TTHTET) ToTefigR HRTia aTred. et srTeTs wTEATeAT Hehde TR https://imahatenders.gov.in A%H SIS HWATT AT
Frferer wefierrvaTe STerE ATRRuATT ST WYL TR st (ferer ), wenTe ferega favm, Tt e A g Sacin IR, 31e srEerd ffer e o AT

DGIPR 2024-25/5109

1. 1. IS

CIN: L67100MH1995PLC093797
Regd. Office: IIFL House, Sun Infotech Park,

lIFL

Wagle Estate, Thane - 400604
FINANCE

Tel: (91-22) 41035000 * Fax: (91-22) 25806654
E-mail: reach@iifl.com « Website: www.iifl.com

Road No. 16V, Plot No.B-23, Thane Industrial Area,

Solid waste management department of R/Central
ward is inviting expression of interest (EOI) for
sanitation work through Swachh Mumbai Prabodhan
Abhiyan (Vasti Swachchhata Yojana) from registered
self-help groups as well as interested localised

2 | Mrs. Aarti 60484684978 Tata Passenger Electric Mobility Ltd / Reserve Price : Date of Inspection: - registered cooperatives service cooperatives sanstha
Kamlesh Vishu | (MAHA SUPER CAR LN | Tata Punch. EV EMP + S LR ACFC */ | Rs.1400000.00 (Rupees | prior appointment mandatory. ‘;E’[%"I'El% q;(lﬁ EPIT% g;n-f\q 7*"[8'1 T gﬂ—_ﬁ’ . ’ . ’
Badlapur 2021- Rs.1347592/-) | 2024 in the name of Aarti Kamlesh Vishu | Fourteen Lakhis only) | For further details of the Vehicle and SIS ST, T, el FEATH SIS || unemployed service cooperatives sanstha etc who are

registered before 30.11.2022 within the jurisdiction of
R/Central ward. In order to provide volunteers through
sa nsthas, applications are being invited for preparing

pa b ':fp‘;r,‘;;gseﬁhctﬂzts Chassis No.: MAT833004RPAV0106 ~ Only) Thane (W.No.6530414078) and SRl E: < . eligibility list to allot the work through lottery.
date of realization | Engine No.: TZ180XS91AB23120952 Bidnorement- | saoeearen) ST RO FEeTTa SUaTeh T 31 AR ed SEREE 9 | |75, T Name of the scheme No. of sanstha
Seating Capacity : 5 ’ Sudheer Panday, Legal (8376960405) || | AT shtuarmehiia a&l for. f.4. 2< ¢ siaia arieehm sheredt | || no. to be selected

for the said work
16

1 |Swachh Mumbai Prabodhan
Abhiyan (Vasti Swachchhata
Yojana)

Interested applicants shall collect the application
form from the office of Assistant Engineer (SWM)
R/Central ward after payment of Rs. 1320 + 18% GST
in cash at any CFC centres from 10:30 am to 01:30 PM
during 17.12.2024 to 24.12.2024. Eligible sansthas
from the eligibility list shall be allotted the work by
Assistant Commissioner as per terms and conditions.

Interested sansthas may contact R/Central ward
office for more details, application form and affidavit
sample or visit Municipal Corporation's webpage on
http://portal.mcgm.gov.in. Sansthas shall submit
applications in R/Central ward office before due date
i.e. on 24.12.2024 by 03:00 PM. No applications shall
be considered which are received after mentioned due
date and time.

Sd/-
Assistant Engineer (SWM) R/Central

PRO/1993/ADV/2024-25

Avoid Self Medication

PUBLIC NOTICE FOR AUCTION OF GOLD ORNAMENTS

Itis hereby notified to all concerned borrower(s) in specific and the public, in general,

=]

Place: NANDED IIFL FINANCE LIMITED

FEDERAL BANK

YOUR PERFECT BANKING PARTNER

Loan Collection & Recovery Department - Mumbai Division

1. HTAT AT e sttt $-Tafeer suesy Faferare Srow /3eRamien =t/ 3-ffaar that we, IIFL Finance Limited (“IIFL") are auctioning gold ornaments of defaulted The Federal Bank Ltd. Loan Collection & Recovery Department -

*. TFRA T, et AT TeRd /i e e skl customers who neither regularized their loans nor paid the outstanding amount Mumbai Division, 134, 13th Floor, Joly Maker Chamber II,

01 | RASED/OW/234/2024-25 k3 femies 18.12.2024 | 2) Taferarad S ardr. T despite being informed through registered auction notices and repeated reminders. Na!'iman Point, Mumbai-400021 )

Providing Internal & External El for | 374491800 TFTET 10.00 2) fAHIET %. 2 WEd W HETGUATET HUGETEAT | 06.01.2025 Public auction of the gold ornaments pledged in the following loan accounts will be E-mail : mumicrd @federalbank.co.in,
Bhaktanlwas.at Dat'tatraya Devasthan T fai qUS ST TehdeesTal SIS SholedT e TFTA conducted on 20.12.2024 from 10 AM at following district Centre Nanded Vazirabad Phone : 022 - 22022548 / 22028427 )
;\rﬂeamngl’:leon %l;ls(t:fjaélgilé-goregaon, Tal- 02.01.2025 T HioRa ZHEvaTd STTerer 318, 11.00 aTSTaT Gandhi Tower - 1St Floor Gandhi Tower, Opp Muncipal Water Tank, Vazirabad CIN : L65191KL1931PLC000368, Website : www.federalbank.co.in
’ ’ HTIHTEET 06.00 3) 38 @ £.37500/- Nanded - 431601. Any change in venue or date (if any) will be displayed at the Sale Notice for Sale of Inmovable Assets Under the
EIEERn %) Faferer sk %, 500/- 21¢fih 18% GST auction centre. If for any reason the auction cannot be held on the date mentioned Securitization and Reconstruction of Financial Assets and
herein or the auction does not get completed on the same day, lIFL reserves the right Enforcement of Security Interest Act, 2002 (hereinafter referred

02 | RAESD/OW/209/2024-25 %, e 18.12.2024 | ¢) fafeemgd S Aw. femrh to conduct or proceed with the said auction on any subsequent date with same to as Act) read with provision to 8 (6) of the Security Interest
grovtiding Etl I;OCFGOgtl MediX?L CO”?_gle 911,561.00 FHA 10.00 R) AT . 2 HEY WG FHUGUATET FOGI=AT | 06.01.2025 terms and conditions. If the customer is deceased, then all the conditions pertaining (Enforcement) Rules, 2002
Al?g]a(;?gis?-Raigad olony Alibag, Ta aﬁwoz_m_z?f aqsﬂa.‘ﬂ'qwjnaﬁqq Hl(amflﬁsjiat maﬁ’s’m%.@vq frferar 119-0550 W&‘ toauction willbe appllc.ableto nominee/legal heir. Notice is hereby given to the public in general and in particul?r to

. Gold Loan A/C No. : GL27103610, GL29387349, GL30760181, GL30748726, the borrowers and Guarantors that the below described
TRIHTST 06.00 3) 3EN TRA %.9200/- GL32426626,GL32440321,GL30655194, GL30654066, GL26280385, GL33166226, immovable property mortgaged/charged to the Federal Bank
A ¥) Tferar e 2. 500/- a1¢fish 18% GsST 6L26253292, GL30511460, GL30496913, GL30598353, GL30577431,6L30509316, | | Limited (Secured Creditor), the physical possession of which has

%3 | RAESDIOW/215/2024:25 5| Feim 1012200 | ) P e Foim || | aLarar4167 GL27238072,0L20481286, GLAOAS7S2, 0L 32602496, GLazs0asas, | | OSSN taken by the Authorized Officer of The Federal Bank Limited
Providing  Internal ~ Electrification, | 2,043896.00 | @1 10.00 | ?) feThTHl 3. ¢ WA WG HUIGEATSN FGAS | 06.01.2025 GL31361043, GL32340681, GL30475440, 6L 32324655, GL32266969, 6La2285041, | | (Secured Crediton), will be sold on "As is where is”, "As is what is”,
Ethernet, Area Lighting Work, Water AT foAi | qusier TR dehqeeeTa sielte ol Bifia | awed GL32697480, GL32213928, GL32228464, GL30477288, GL30554342, GL30587716, | | 2Nd “Whatever there is” basis on 24/01/2025, for recovery of Rs.
Pump, Solar Rooftop System 3KVA, 02.01.2025 | g-aTqed afere qufavard s . 11.00 =@ 6L30596702, GL31936255, GL31926420, GL30748273, GL30760117, GL29957068, | | 8:43,94,048.94 (Rupees Six Crores Forty Three Lakhs Ninety Four
Proposed Teacher training center building FRIFET 06.00 | 3) TEW W .20500/- G6L29940996, GL31120954, GL31108623, GL27506940, GL27517748, GL30744367, | | Thousand Forty Eight and Paisa Ninety Four Only) as on 11/09/2024
BATU Lonere, Dist -Raigad EIELET x) fafere e %. 500/- 31¢fisF 18% GST GL30758666, GL23285492, GL31066354, GL31071430, GL32006187, GL32470279, (claim amount as per Original Application filed before Hon’ble Debts

GL32115011,GL32011327, GL32456461, GL29921576, GL29925392, GL32514560, Recovery Tribunal-3, Mumbai, O.A No. 1496 of 2024) together with

04 | RAESD/OW/238/2024-25 . femh 18.12.2024 | ¢) TAfaremgd o . feien GL31609824, GL31624456, GL30703542, GL30714076, GL32538423, GL32552204, further interest and cost/other charges thereon, due to The Federal
Providing Internal El, External El at RDA | 2,069,764.00 TS 10.00 R) fA®THT 3. ¢ HEI Wil HUTESEl HUGA=A1 | 06.01.2025 GL28529590, GL24417681, GL33301559, GL23003980, GL32038452, GL32509714, Bank Limited (secured creditor) till realization from 1) Mr. Salil
& Executive Engineer, Special cell Raigad I A | auie S ShaReTEt S e i T GL32524419, GL30419655, GL30417508, GL30820067, GL30816304, GL31673660, Vijay Pitkar and 2) Mrs. Shreya Salil Pitkar. The Reserve price will
fort Office building at Mahad, Dist-Raigad 02.01.2025 T Hferea YT ST ST, 11.00 FTST GL31657589,GL30411527, GL30684020, GL34094630, GL30672342, GL32033356, be Rs. 1,12,00,000/- (Rupees One Crore and Twelve Lakhs Only)

AT 06.00 3) @ 1@w %.20700/- GL23805107,GL31128888, GL30485881, GL30473567, GL32254551, GL32246326, and the earnest money deposit will be Rs. 11,20,000/- (Rupees
- ¥) RAfrer T . 500/- e 18% GST GL30126532,GL25351618, GL27967373,GL32291291, GL32346753, GL32309127, Eleven Lakhs and Twenty Thousand Only).
GL30469374, GL30366674, GL30376540, GL29402465, GL30413509, GL23476485,

05 | RAESD/OW/214/2024-2025 = fortioh 18.12.2024 | ¥) FaferaTqd dow . Fein gtgggggggtggg?glgg gtgig;gggg gtgglg?ggggtg?gig?g; gtggggg:gi Description of secured property
E{é’cvt'ﬁf'irc’gu on(,:CIC\;{ Azftfgﬁﬁn g'”:,f,g‘rﬁ! 5,676,111.00 | wa 1%-2% ?) fowren . ;%i;s; ST T(ﬁmﬁg 15.01.2025 GL32479816, GL31334924, GL29422826, GL30979015, GL29199786, GL27469372, All the piece and parcel of the Flat No. 204 admeasuring
Water Pump, Solar Rooftop System 5'052“_0‘52025 : ;:TH; iri jm o "";“ m%g af q 11;05‘ mé GL32580§37,GL31770462,GL3252257§J. . ) carpet area of 54.81 Sq.Meters on 2nd Floor, in A Wing
5KVA, Proposed Girl's hostel and skill 11 06.00 | 3) g T .56800/- The Auction shall be conducted on "AS IS WHERE IS", "AS IS WHAT IS" and along with attached terrace area of 9.38 Sq.Meters, flow-
center building BATU Lonere, Dist - oy ¥) i = 1000/~ s1¢f 18% GST “WHATEVER THERE IS"basis and IIFL does not make any representation or er bed area of 4.27 Sq.Mtrs., cupboard area of 7.71 Sq.
Raigad ( Sub Work 1 to 5) TLeh e ° warranties regards quality, purity, caratage, weight or valuation of the said gold Mtrs in the building known as “NEEL VARDHMAN” in

ornaments. IIFL, at its absolute sole discretion, may either postpone or remove, any -0D. . 3 .

06 | RAESD/OW/213/2024-2025 %, ferr 18.12.2024 | ¢) fafagmgd o . e of accounts from auction list and any proceedings without prior notice and without sﬁ.etl ,\Ygrgg msaer:ﬂg?o%p Iyli'l:g afgilttta(:e:g?ztﬁracgt:d'\lgx
Providing CCTV  System, Internal | 4,146,568.00 FHTEET 10.00 R) fA®TRT . ¢ TEd WGt HETEUATET HUGIATAT | 06.01.2025 assigning any reason therefor and to reject any or all the bids or offers without P I ) E ? 1). Navi ’M bai. Taluka P I District
Electrification, AC, Area Lighting Work & qSTH feieh | ol e Gehaeete el oo ffE | v assigning any reason for the same. Details of defaulting borrower(s) pledged anvel (East), Navi Mumbai, Taluka Panvel, Distric
Water Pump, Solar Rooftop System 02.01.2025 T HieRa ZHEvaTd STTerel SR, 11.00 STSTaT ormaments and other details have been displayed at the respective branch. The Raigad within the jurisdiction of Sub registrar of
5KVA, Proposed PG Research center AR 06.00 | 3) 3Em e .41500)- defaul ) . : ) Assurances Panvel, Maharashtra State bounded on or
building BATU Lonere, Dist -Raigad (Sub 06. . . ‘e aulter borrower(g) have an option to repay the entlrel dues llncludlng up to date towards the East : By Lobby, A-201, on or towards the
Work 1 to 5) A ¥) Fiferer e =. 500/- a1efish 18% GST interest and all applicable charges and close or regularize their loan account even ) : ’ ’ i

after publication of this notice but in any case, till the date of auction, failing which g’::; s?)yacgpa?:’ Cs)ll:ac::’et,()\?\lgrgg ttr?;vgroisththgyN:rztga'agz
ey SR the pledged gold ornaments will be sold and balance dues (if any) will be recovered . "
FErEET §- _ﬁmwa R PN with interest and costs. However, the defaulter loans which are closed or regularized entire land bounded on or towards the East : 15 meters
T m‘wgm (Wﬁﬁmg\aﬁuu} bl e B ST it e et ). on or after this publication, will have to bear the proportionate publication charge. wide road, on or towards the West : 11 meters wide road,
2. Tl S, e fog ferm, e, fas, wart wief avcwtien e, wa. g, o, @1 o, . @, fm ws-402 107. Borrowers are requested to submit/update their latest bank account details to on or towards the North : One old house and on or
gl 7. 02143 299288?”WWWW~ ) ) enable timely refund of excess auction proceeds, if any. towards the South : 15 meters wide road.
3. IS IHIHRET TG AR HET q}q*lq WIS AId Wma 3‘@11, mﬁf f ﬁ—aﬂ 3 Wﬁgﬁmmmwm For detailed information, terms and conditions, contact the concerned branch office . . .
HTH T T AT SN TR, 3T HATCER {981 HIel & ke Td. (TS FHITS fAHIE 5. 1 el Sgvamd amd. of IIFL Finance Limited For detailed terms and conditions of the sale. please refer to the link
4. T 37 T vt $-Ffaer g weeEe fiedier. wex st U st e - e shiodt w7 4t svars sfewn wam tfirent it TEd Saciet ed. ’ provided in the website of The Federal Bank Ltd. i.e.
@/ - E- E https://www.federalbank.co.in/web/guest/tender-notices
(. . &) For, The Federal Bank Ltd.
wrfe srfirar, sd/- Pradeep Sekhar R
s forga o, Date: 18.12.2024 AUTHORISED SIGNATORY Associate Vice President (Legal)

Date : 16/12/2024 (Authorised Officer under SARFAESI Act)
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Corrigendum
Form G published on 18th December 2024

in Free Press Journal of
Acute Retail Infra Private Limited Point No. 4 should
be read as follows

Sr. RELEVANT PARTICULARS

4 | Details where majority assets are located Durgapur, Kolkata

For details kindly email to - cirp.acute@gmail.com
SD/-

RAMESH MUDDU SHETTY
IBBI/IPA-001/1P-P01444/2018-2019/12226

Date: 19th December, 2024 Resolution Professional
Place: Mumbai Suburban For Acute Retail Infra Private Limited
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Corrigendum
Form G published on 18th December 2024

in Free Press Journal of
Acute Retail Infra Private Limited Point No. 4 should
be read as follows

Sr. RELEVANT PARTICULARS
4 | Details where majority assets are located

Durgapur, Kolkata

For details kindly email to -cirp.acute@gmail.com
SD/-
RAMESH MUDDU SHETTY
IBBI/IPA-001/1P-P01444,/2018-2019/12226
Resolution Professional
For Acute Retail Infra Private Limited

Date: 19th December, 2024
Place: Mumbai Suburban

" PIRAMAL CAPITAL & HOUSING FINANCE LTD.

www.navshakti.co.in

CIN: L65910MH1984PLC032639

i Registered Office: Unit No.-601,6th Floor,Piramal Amiti Building, Piramal Agastya Corporate Park,
P.l ramal Kamani Junction, Opp. Fire Station,LBS Marg Kurla (west),Muml 7ai-400070 —T +91 22 3802 4000
Finance Branch Office: HDIL Tower, Ground Floor, Anant Kanekar Marg, Bandra (East), Mumbai- 400051

Contact Person: 1. Vaidehee Byndla- 9821537386, 2. Rohan Sawant- 9833143013, 3.Ashish Jha- 9096750852

E-Auction Sale Notice- Subseguent Sale

Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of Piramal Capital & Housing Finance Limited
under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 for the recovery of amount
due from borrower/s, offers are invited by the undersigned for purchase of immovable property, as described hereunder, which is in the
possession, on 'As Is Where Is Basis', "As Is What Is Basis' and 'Whatever Is There Is Basis', Particulars of which are given below:

www,freepressjournalin

DATE OF E-AUCTION:08-01-2025, FROM 11:00 A.M. TO 1:00 P.M (WITH UNLIMITED EXTENSION OF 5 MINUTES EACH),
LAST DATE OF SUBMISSION OF BID: 07-01-2025, BEFORE 04:00 P.M.
For detailed terms and conditions of the Sale, please refer to the link provided in www.piramalfinance.comie-Auction.html or email us on
piramal.auction@piramal.com
STATUTORY 15 DAYS SALE NOTICE UNDER SARFAESI ACT TO THE BORROWER/GUARANTOR / MORTGAGOR

The above mentioned Borrower/Guarantor are hereby noticed to pay the sum as mentioned in section 13(2) notice in full with accrued interest till
date before the date of auction, failing which property will be auctioned/sold and balance dues if any will be recovered with interest and cost from

Subject & Bid No. Repairs to Roofing system & renovation of Panjarapur
maintenance chowky under A.E.W.W.(Trans. Mains)
section in O.C. Division.

(Estimated cost of Rs. 22,99,293.85

Amount of EMD of Rs. 23,000.00)

(Bid No. 2024_MCGM_1125523_1)

From 19.12.2024 at 11.00 Hrs.
to 02.01.2025 upto 16:00 hrs.

02.01.2025 up to 16:00 hrs.

Online Tender Sale

Submission of packet A,
B, & Packet C (Online)

Opening of packet A
Opening of packet B

08.01.2025 after 16:30 hrs.
08.01.2025 after 16:35 hrs.
Opening of packet C 15.01.2025 after 11:00 hrs.
Website http://mahatender.gov.in

A) Contact person's name|J. P. Kharade, Executive Engineer (Operations)
L A. Wankhede, A.E.W.W(Trans.Main)

022-25421094 / 25445230

B) Telephone

C) Mobile No. 8369627734 / 9930260462
D) E-mail ID ee01operations.he @ mcgm.gov.in
The detailed tender notice is available on Mahatender portal

(http://mahatender.gov.in).

This tender document is not transferable.

The BMC reserve the right to accept any of the application or reject any or all
application received for above subject without assigning any reason at any stage.

Sd/-
(P. V. Sheth)
PRO/2004/ADV/2024-25 Dy. H.E. (Operations)

Fever? Act now see your doctor for correct & complete treatment

IN THE MUMBAI DEBTS RECOVERY TRIBUNAL NO. II
(MINISTRY OF FINANCE)
MTNL Building, 3rd Floor, Telephone Bhavan, Strand Road,
Apollo Bandar, Badhwar Park, Near Fish Market,
Colaba, Mumbai - 400 005.
CASE NO.: 0A/1027/2023

Summons under sub-section (4) of section 19 of the Act, read with sub-
rule (2A) of rule 5 of the Debt Recovery Tribunal (Procedure) Rules, 1993.

Exh No.11

BANKOF MAHARASHTRA ... APPLICANT
V/s.
MR. SURAJBHARATKUMAR PAREKH & ANR.  ...... DEFENDANTS

SUMMONS

WHEREAS, 0A/1027/2023 was listed before Hon'ble Presiding Officer/ Registrar
on 09/01/2024.

Whereas, this Hon'ble Tribunal is Pleased issue to Summons / Notice on the said
Application Under Section 19(4) of the Act, (OA) filed against you for Recovery of Debts
of Rs. 1,03,52,953=00/- (application along with copies of documents etc., annexed).

In accordance with sub-section (4) of section 19 of the Act, you, the defendants
are directed as under:-

(i) to show cause within thirty days of the service of summons as to why relief
prayed for should not be granted;
(if) to disclose particulars of properties or assets other than properties and assets

Loan Codef Branch/ Demand Notice Property Reserve |Earnest Money| Outstanding > ) ; e e
Borrower(s)/Co- Date and Address _final Price De osit}EMD{ Amount specified by the applicant under serial number 3A of the original application;
Borrower(s)/ Guarantor(s) Amount (10%of RP) | (12-12-2024) (iii) you are restrained from dealing with or disposing of secured assets or such
%8380%%%96g50'Th DFE: 1?-;(1)-3%/1, {-]\Il The piecetand F;alrcel of et/rge Progerty (RRs. 5#42,?-8% Rs. 54,288/~ | Rs. 12,22,694/- other assets and properties disclosed under serial number 3A of the original

, Thane - s.7,51,930/- | having an extent:- Flatno.: 6/Groun s. Five Lakh | (Rs. Fifty Four | (Rs. Twelve Lakh application, pending hearing and disposal of the application for attachment of
Naupada (Branch), (Rs. Seven Lakh |Floor, Block: Na, 2, Wing: Na, A Forty Two | Thousand Two| ~ Twenty Two ?g erties: P ¢ ¢ P PP
Rushmin Kaur Mahender |Fifty One Thousand|Barsaat, Bldg.: 35, Karrm Residen Thousand Eight| ~ Hundred Thousand Six . prop ! . . .
Oberai (Borrower), Nine Hundred | Dhasai Road Thane Thane Hundred Eighty| Eighty Eight | Hundred Ninety (iv) you shall not transfer by way of sale, lease or otherwise, exceptin the ordinary
Thirty Only) | Maharashtra:- 421601 Only) Only) Four Only) course of his business any of the assets over which security interest is
Loan Code No.: Dt: 18-01-2022, |All The piece and Parcel of the Property Rs. Rs. 1,41,559/- Rs. created and/ or other assets and properties specified or disclosed under serial
10900006456, Thane - Rs. 6,05,469- [having an extent:- Flat No. 708, 7Th 14,15,590/- | (Rs. One Lakh 10,13,959/ number 3A of the original application without the prior approval of the Tribunal;
Ambernath (Branch), (Rs. Six Lakh Five |Floor, H Wing, The Momning, Opp Uma | (Rs. Fourteen | _ Forty One (Rs. Ten Lakh hall be liabl for the sal d lised by sale of d
Parul Mahesh Raval Thousand Four | Nagar Dhamote, Neral, Karjat Raigad | Lakh Fifteen |Thousand Five Thirteen (v) you shall be liable to account for the sale proceeds realised by sale of secure
(Borrower), Mahesh Hundred Sixty Nine | Maharashtra:- 410201 Boundaries As:- |Thousand Five| Hundred Fifty | Thousand Nine assets or other assets and properties in the ordinary course of business and
Sablﬂa' R?Vm (Co- Only) E‘OﬂhioU/C %dg S?x/fh - Open Space Hundred Nine Only) | Hundred Fifty deposit such sands in the account maintained with the bank or financial
LOI’FOV(;EL )N ETEPENT AﬁSTtH pen pacdep eSt'lo‘;;? :ace " N|netFZ Only) YT Rngesgr;lg)s/ institutions holding security interest over such assets.
0an Lode No.: - 19-12- , RS. € plece and rFarcel of the Froperty S. S. 1,09, - S. 9,99, - H 7 i H H
06900006480 & 322,780/ (Rs. |having an extent - Flat No.103, 1St | 10,56,600% | (Rs.One Lakh| (Rs. Five Lakn || | You are aiso directed to file the write Statement with a copy thereof furnished to the
06900004259, Thane - | Three Lakh Twenty | Floor, Bldg No.3, Na Rugi Tulsi (Rs. Ten Lakh | Five Thousand|  Fifty Nine applicant and to appear before Registrar on 23.03.2025 at 11.00 AM filling which
galélan (hBrgnBchg, Bai Two Thousand | Sankalp, Opp Shree Mahamaya Rugi ™ Fifty S(iixs Six Hundred | Thousand Five the application on shall be heard and decided in your absence.
adasaheb Baburao Baile| Seven Hundred | Tulsi Sankalp, Opp Shree Mahamaya ousand Six | Sixty Only) Hundred Sixty P i Ty :
(Borrower), Archana Eighty Only) & Dt: | Mandir, Station Road, Thane Hundred Only) Three Only) & Rs. Given under my hand and the seal of this Tribune on this 17th Day of December
Dadasaheb Baile (Co- 19-11-2019, Rs. | Maharashtra In 421306 Boundaries As 8,73,770" (Rs 2024
Borrower 1) 5,13,103/- (Rs. |:- North: Bldg. no.6 South : Mahamaya Eight Lakh Sd/-
Five Lakh Thiteen | Mandir East : Chandrabhaya Niwas Seventy Three T Registrar
Thousand One | West :Vangani village Thousand Seven 0, DRT-ll, Mumbai.
Hundred Three Hundfgtzﬂs)evemy 1. MR. SURAJ BHARATKUMAR PAREKH. Adult, Indian Inhabitant,
Loan Code No.: Dt: 18 (gnlzyo)zz Rs.| All The piece and Parcel of the R R Rs. 2,47 sys 392/ 1) B-2/41, Reserve Bank Employee's,Snehadnara CHS Lid., Dadabhai Cross
. - 18-01- .Rs. S. S. S. 2,41,00,992/- i i-
05000033370, Mumbai- ~ | 1,66,97,604/- (Rs. | Property having an extent :- Flat No. | 17047.800 | 17,04780~ | (Rs.Two Crore Road No.3, Vle Parle (West), Mumbal-400 056.
EaMndra}fBrta?Bch), Sakl)na ?n:hcl\rlqret&éty Six, }%50%,_55T_r|1_hFlo§r,E gVEg';w Lodh,\? . (Rs.SOne (Rs. Seventeen | Forty Seven Lakh i) B-1/37, Reserve Bank Employee's Snehadhara CHS Ltd., Dadabhai Cross
lerchant (Borrower), akh Ninety Seven | Parkside, The Park, P B Marg, Nr. rore Seventy | Lakh Four Eighty Eight i i-
Kaidzoher Fazlehusoon Thousand Six | Deepak Cinema, Worli, Lower Parel | Lakh Forty | Thousand Thom?sa%d 'Ighree RoadNo.3, Vile Parle (West), Mumbai _400 036 .
Moyyadi (Co Borrower 1) Hun%reld )Four VMV:ﬁgraMSl;]Trg?I %%fg?ng%%?]\éfgﬁgs As Seven Seven Hundred Ninety 2. MRS. VRUNDA SURAJ PAREKH. Adult, Indian Inhabitant,
nly ¢ - Thousand Hundred Two Only) _ ' i
North : Pandurang Budhkar Marg | Eignt Hundred | Eighty Only) 1) B-2/41, Rese_rve Bank Employee's Snghadhara CHS Ltd., Dadabhai Cross
South: Kamala Mills East: Senapati only) Road No.3, Vile Parle (West), Mumbai-400 056.
Bapat Marg West :Victoria Mills . , .
“Outstanding Dues of the Builder to i) B-1/37, Reserve Bank Employee's Snehadhara CHS Ltd., Dadabhai Cross
be paid by the Purchaser” Road No.3, Vile Parle (West), Mumbai-400 056.

Karveer Nivasini Tower, 3rd Floor, Near Zorba
Hotel, Gavat Mandai Road, Shahupuri, Kolhapur-

dorel da v@ Canara Bank 416001, Landline : 02312993544,

E Mail-recoveryrosolapur@canarabank.com

REDEMPTION NOTICE

Notice for exercising the right of redemption under Section 13 (8) of the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002

The secured creditor had issued the Demand Notices, under Section 13(2) demanding to pay an amount
as mentioned hereinalong with interest, and upon failure to repay, the Authorized Officer under Section
13(4) of the Act had taken symbolic/physical of the secured assets described in the Possession Notice.

Demand Notice

Amount & Date Possession Details

Borrower’s Name Branch Name

SHRI SACHIN LAXMAN BAMANKAR
(Borrower) Solapur
& Majrewadi, Hotgi
SMT ASHA SACHIN BAMANKAR Road Branch
(Co-Borrower)

21.08.2023

Rs. 12,32,891.86/- Possession Notice

dated 09.12.2024

Possession Notice on
21.05.2019
Physical Possession
on 16.05.2024

13.02.2019
Rs. 14,45,299.01/-

SMT KUSUM SATISH KHOT Gadhinglaj Branch

M/S GURUKRUPA TRADING AND
ENGINEERING prop

SMT. SUREKHA SACHIN DHERE

14.02.2023 Possession Notice on

(B°"g""er) Miraj Branch | oo 33 70,264.34/- 17.12.2024
SHRI SACHIN SHIVAJI DHERE
(Guarantor)
SHRI BHARAT SHANKAR VANJIRE Ichalkaraniji 08.10.2024 Possession Notice on
(Borrower) [15231] Branch | Rs. 21,91,665.48/- 17.12.2024
SHRI PUSHPA BHARAT VANJIRE Ichalkaranji 08.10.2024 17.12.0024
(Borrower) [15231] Branch | Rs. 26,75,983.82/- e

[ Regd. Office: ICICI Bank Limited, ICICI Bank Tower,

”’c’c’ Banl |Near Chakli Circle, Old Padra Road, Vadodara,
Guijarat. Pin- 390 007

Corporate Office: ICICI Bank Towers, Bandra-

Kurla Complex, Bandra (E), Mumbai- 400 051

PUBLIC NOTICE - E-AUCTION FOR SALE OF FINANCIAL ASSETS

borrower/guarantor. ) )
Date : December 19, 2024 i /- \Authorised Ofricer) In terms of the policy of ICICI Bank Limited (“ICICI Bank”) on Sale o
Sd/- (Authorised Officer) f the policy of k d K le of
\Place : Mumbai Piramal Capital & Housing Finance Limited) | Financial Assets and in line with the regulatory guidelines, ICICI Bank here
by invites Expression of Interest (“EOI”) from interested ARCs/ Banks/
NBFCs/Fls (“Permitted Transferee”)for purchase of Non-Performing Asset
(“Financial Asset”)on the terms and conditions indicated herein. It is
hereby clarified that confirmation of the name of successful bidder will be
BRIHANMUMBAI MUNICIPAL subject to the final approval by the competent authority of ICICI Bank.
CORPORATION Reserve Price Term of Sale Minimum_ Mark up
Rs.54.7 million* 100% in Cash 5% on Base/ last Bid
*Towards Fund Base exposure
. . Schedule for E-Auction:
Hydraulic Engineer's Department / O.C. Division - :
,\?" Activity Date & Time
Dy. H. E./OPS/5205 Dated : 18.12.2024 = — -
1. [Submission of Expression of Interest|December 21, 2024 latest by
E-TENDER NOTICE REOI;) U500 LM
- - 2. [Execution of Non-Disclosure|December 23, 2024 latest by,
Department Hydraulic Engineer /Agreement (“NDA”") (if not executed|05:00 PM
— . S— earlier with ICICI Bank)
Division DY- H.E.(Operatlons) / O.C. Division 3. |Release of Offer Document along|December 24,2024

with Prellmmury Information
Memorandum (“PIM”)

4. |Accessto dataroom for due diligence

December 26, 2024 to
January 10, 2025 (between
10:00 AM to 05:00 PM)

January 15, 2025 latest by,
05:00 PM

5. |Submission of Bid Form

January 17, 2025 from 04:00|
PM to 05:00PM with auto
extension of 5 minutes till sale
is completed

TERMS & CONDITIONS
EOI to be submitted by way of email to pranaya.prusty@icicibank.com;
vijayc.kumar@icicibank.com
The sale of the Financial Asset is on “As is Where is Basis”, “As is What is
Basis”, “Whatever There is Basis” and “Without Recourse Basis”.

6. |Process of e-bidding

The non fund-based exposure and related securities in the account will
continue in the books of the Bank till closure/ invocation of the outstanding
bank guarantees. The buyer has to undertake that in the event of
invocation of the outstanding bank guarantee(s), 50% of the invoked
amount to be paid by the buyer within seven days from the date of
demand by the Bank.

The e-bidding process will be conducted through M/s e-Procurement
Technologies Ltd (Auction Tiger/ Auction Agency) on their website i.e.
https://icicibank.auctiontiger.net. The e-bidding/ auction process shall be
subject to terms & conditions contained in the Offer Document which will
be made available to interested Parties post execution of NDA.

ICICI Bank will not be responsible/liable in case of non-receipt of EOI for
the reasons beyond the control of the Bank. Interested Parties are
expected to take efforts to find out the status of communication sent by
them to ICICI Bank to ensure their participation in the auction process.

For any further clarifications with regard to data room, terms and
conditions of the auction, kindly contact Mr. Pranaya Prusty on +91-
9004245673 and for submission of EOI/ Bids, email at
pranaya.prusty@icicibank.com/ vijayc.kumar@icicibank.com or send by
post to Mr. Pranaya Prusty at ICICI Bank Towers, Bandra- Kurla Complex,
Bandra (E), Mumbai- 400 051.

This notice and contents hereof are subject to any prevailing laws, rules
and regulations of India.

Sd/-

Date: December 19, 2024

ch: Mumbai

Authorised Signatory
For ICICI Bank Limited

M/s NEW BITLA JEWELLERS prop. Possession Notice

CHANDRASHEKHAR BITLA Sholapur West 01.09.2017 dated 18.06.2022
(Borrower) Mangalwarpet | Rs. 18,74,819.32/- | Physical possession :
& [15430] Branch 23.09.2022

SMT CHAITANYA BITLA (Guarantor)

Possession Notice
dated 11.05.2018
Physical possession:
06.03.2024
Possession Notice
dated 11.05.2018
Physical possession:

14.03.2018

SMT HEENA JITENDRA THAKKAR Rs. 31,78,954/-

(Borrower)

Kolhapur Main
(15230) Branch

14.03.2018

SMT JITENDRA NAROTTAMDAS Rs. 38,52,147/-

THAKKAR (Borrower)

Kolhapur Main
(15230) Branch

06.03.2024
SHRI. RAJESH DNYANDEO THITE Solapur 16.04.2024
(B°"§""e') Majarewadi (Hotgi | Rs. 17,84,647.46/- | Possession Notice
SHRI RAMESH YALLAPPA PAGE R°a:r)a[r: ;‘1‘32] dated 05.00.2024
(Guarantor)

To comply with the provision of SARFAESI Act, 2002 read with Rule 8(6) of SARFAESI Rules, you all are
hereby given a last and final opportunity to redeem and reclaim the secured assets, within 30 days from the
receipt of this notice, by discharging the liability aforementioned as on date of demand notice, plus
subsequent interest, costs and expenses in full, failing which the sale notice under the Act will be published
in the newspaper to sell the secured assets. As per Section 13(8) of the Act, you are entitled to redeem the
secured Assets at any time before the date of publication of sale notice in Newspapers, failing which your
Right to redeem the mortgaged property as per Section 13(8) of the Act shall stand extinguished.
Sd/-
Murugesan Arumugam,
Authorised Officer,
Canara Bank

Date : 18/12/2024
Place : Kolhapur

POSSESSION NOTICE

Whereas, the authorized officer of Jana Small Finance Bank Limited (Formerly known as Janalakshmi Financial Services Limited),
under the Securitization And Reconstruction of Financial Assets And Enforcement Of Security Interest Act, 2002 and in exercise of
powers conferred under section 13 (12) read with rule 3 of the Security Interest (Enforcement) Rules 2002 issued demand notices
to the borrower(s)/ Co-borrowers(s) calling upon the borrowers to repay the amount mentioned against the respective names togeth-
er with interest thereon at the applicable rates as mentioned in the said notices within 60 days from the receipt of the said notices,
along with future interest as applicable incidental expenses, costs, charges etc. incurred till the date of payment and/or realisation.

Sr. Loan No Borrower/ Co-Borrower/ 13(2) Notice Date/ Date/ Time & Type of
No. ’ Guarantor/ Mortgagor Outstanding Due (in Rs.) as on Possession
1 | 45639420003745 | 1) Ajay Kanhaiyyalal Dikwal 07.10.2024, Rs.6,21,056.00 Date: 16.12.2024
& (Borrower), 2) Alaka Ajay (Rupees Six Lakhs Twenty One Thousand Time: 11:40 AM
45639430000867 Dikwal (Co-Borrower) and Fifty Six Only) as of 06.10.2024 Symbolic Possession

Description of Secured Asset: All that piece and parcel of the Immovable Property being Land Admeasuring 0.3251 Sq.mt.
being and situate at Gat No.238/1, Plot No.53, Block House No.5, Mangalmurti Park (Phase-2), Mauje Kusumbe Kh., Tal. & Dist.
Jalgaon-425001. On or towards: Towards East by: Common 5 feet Bol and Adjoining Block No.74/7, Towards West by: Block
No.53/1, Towards South by: Block No.53/6 & 53/7, Towards North by: 10 feet Road.

2 | 45639610000368 | 1) Suresh Bhausing Tayade | 07.10.2024, Rs.11,48,739.48 (Rupees Eleven
& (Borrower), 2) Kokilabai Lakhs Forty Eight Thousand Seven Hundred Thirty|  Time: 12:15 PM
45639410000812 | Suresh Tayade (Co-Borrower) | Nine and Forty Eight paisa Only) as of 03.10.2024 | Symbolic Possession

Description of Secured Asset: All that piece and parcel of the said Property at Plot No.9 of Mauje Kusumbe Khurd, Dist.
Jalgaon Farm Gat No.392 has an area of 4.32 Sq.mtrs 432.00 out of the Large Plot Area of the Entire Area, the Plot Area on the
East side of our Area in Common is R. Sq.mtr. 2.40 Per Sq.mtr. 240.00 out of the Built-up Block House Plots of middle side Block
No.3 with an Area of R. Sq.mtr. 0.60 Per Sq.mtr. 60.00 Per Squae Meterr of Area with Open Plot Area in RCC Concrete Block
House Land. and the said Property is Bounded as Under: On or towards: Towards East by: Plot No.9 in Block No.4, Towards
West by: Plot No.9 in Block No.2, Towards South by: Plot No.7, Towards North by: 6 Mtr Road.

3 | 33619440000020 1) Pradnya Chhattise 08.10.2024, Rs.12,92,551.84
33619670000020 (gzlr\ra(;‘tni’:;)ié{l:rr::tr:;?t (Rupees Twelve Lakhs Ninety Two Thousand
& y Five Hundred Fifty One and Eighty Four Paisa

3) Lata Chhattise (Guarantor),
33619670000056 | 4) Prachi Chhattise (Guarantor) Only) as of 06.10.2024

Description of Secured Asset: Al that piece and parcel of the Immovable Property being Flat No.13, 3rd Floor, Area whereof
being 615 Sq.ft. (57.15 Sq.mtrs.) Built-up with terrace 60 Sq.ft. (5.75 Sq.mtr.) Built-up in the Building known as 'Abasaheb Nagar
Building No.B' Under Construction on the Land admeasuring 00 H 57.5 Areas being and situated at Survey No.19/3B, Mauje
Dhayari, Tal. & Dist. Pune-411041. On or towards: At East: 'C' Building, At West: Flat No. 14 of the said Building, At South:
Property of Shri Shivling Sutar, At North: Flat No.12 of the said Building.

4 1) Yadav Kishan Dhobale | 05.10.2024, Rs.2,47,836.05 (Rupees Two Lakhs
45789630000565 | (Borrower), 2) Kaushallya | Forty Seven Thousand Eight Hundred Thirty Six | Time: 10:45 AM
Yadav Dhobale (Co-Borrower) and Five Paisa Only) as of 03.10.2024 Symbolic Possession

Description of Secured Asset: All that piece and parcel of the immovable property being land admeasuring Plot Area 600 Sq.ft.,
Buildup area 575 Sq.ft being and situate at S.No.14, CTS No.10760, Plot No.116, Mauje Asadullahbad, Tal. & Dist.
Nanded- 431605. On or towards: Towards East by: Plot No.115 (Part of Plot for Sale), Towards West by: Plot No.117,
Towards South by: 20 feet width Road, Towards North by: Plot No.97 Portion.

5 | 33199630000466 | 1) Ranjit Nivrutirao Waghmare (07.10.2024, Rs.4,11,243.05 (Rupees Four Lakhs
& (Borrower), 2) Jyoti Ranjeet | Eleven Thousand Two Hundred Forty Three and | Time: 11:00 AM
33199410001080 | Waghmare (Co-Borrower) Five Paisa Only) as of 06.10.2024 Symbolic Possession

Description of Secured Asset: All that piece and parcel of the Immovable Property being Land Admeasuring 600 Sq.ft., i.e.
55.76 Sq.mt. being and situate at Survey No.145/1, Vitthal Nagar, Plot No.24, South Part Group C, Mauje Nanded, Tal. & Dist.
Nanded-431601. On or towards: Towards East by: 15 feet wide Road, Towards West by: Plot No.21, Towards South by:
Plot No.23, Towards North by: Part of Plot.

6 1) Sunita Narayan Shrirame
45639630001542 | (Borrower), 2) Narayan Jagannath | Fifty Two Thousand Two Hundred Ninety Four Time: 03:12 PM
Shrirame (Co-Borrower) and Forty One Paisa Only) as of 08.10.2024 | Symbolic Possession

Description of Secured Asset: All that piece and parcel of the Immovable Property being and situate at Gat No.13/1/6, Plot
No.3, the Area of 482.80 Sq.mtr., "Khubchand Tower", 2nd Floor, Flat No.B-3, the Area of 15.6 Sq.mtr., Mauje Mohadi, Tal. &
Dist. Jalgaon-425001. On or towards: Towards East by: Flat No.B-2, Towards West by: Plot No.12, Towards South by:
Passage, Towards North by: Plot No.8 & 11.

Date: 16.12.2024

Date: 17.12.2024
Time: 10:10 AM
Symbolic Possession

Date: 17.12.2024

Date: 17.12.2024

10.10.2024, Rs.1,52,294.41 (Rupees One Lakhs | Date: 17.12.2024

MUMBAI BUILDING REPAIRS AND RECONSTRUCTION BOARD

REGIONAL UNIT OF
( MAHARASHTRA HOUSING AND AREA DEVELOPMENT AUTHORITTY)

TENDER NOTICE No. 31 (2024-25)

7 1) Mirabai Tukaram Garje Date: 17.12.2024
30709420001880 (Borrower), 2) Tukaram (Rupees Thirteen Lakhs Thirty Eight Thousand Time: 02:40 PM

Walmik Garje (Co-Borrower) Six and One Paisa Only) as of 03.10.2024 | Symbolic Possession
Description of Secured Asset: All that piece and parcel of the Immovable Property situate at Plot Nos.147+148+149, bearing
Area 1289.70 Sq.mtr., S.N0.88/2, 110/1A+110/1A+110/1B+1+2+3+4/110/2 & 111/1+2, "Adarsh Nivara Condomonium" Ground
Floor, Flat No.104, Bearing Carpet Area 28.55 Sq.mir. & Saleable Area 44.13 Sq.mtrs. Village Navnagapur, Tal. & Dist.
Ahmednagar-414001. On or towards: Towards East by: Internal Parking, Towards West by: 15 mtr Road, Towards South
by: Flat No.105, Towards North by: Internal Lobby.

07.10.2024, Rs.13,38,006.10

The Executive Engineer F-South Divn., Mumbai Building Repairs and Reconstruction Board, invite sealed tender in B-1 form (percentage rates) from Eligible Contractor's who are 8 1) Shriniwas Laxamn Samal 05.10.2024. Rs.4.16.858.08
registered with MHADA/ M.C.G.M./ CIDCO/ PWD/ CPWD/MIDC/ BPT/ MES/ Indian Railway or any Govt. / Semi Govt. Organization of appropriate Classes as shown in column No. (Borrower), 2) Nirmala e ’ s ) 900 i Date: 17.12.2024
10 for repair works of cessed building as under. 30709630000193 | Laxman Samal (Co-Borrower), | - (Rupees Four Lakhs Sixteen Thousand Eight Time: 03:15 PM
Security | Cost of Blank 3()CDe§pak LaX)m:)nsSamal Hundred Fifty Eight and Eight Paisa Only) o
Amount put 1%of 06 p : Date & Time of . L (Class) of o-Borrower), apna Symbolic Possession
S('; Name of Works to tenderin | Earnest D?zpsﬁﬁgziéad Jﬁgﬁgr:g Date of {zﬁzzfﬁ blank receipt of sealed Time limit | & ontractor Shankar Bhairi (Co-Borrower) as of 03.10.2024
money in cost in GST) tender Description of Secured Asset: All that piece and parcel of Property of Row Block No.17 Plot No.17, Survey Number 12/33/5, 23/1A,
1 2 3 2 5 6 7 8 9 10 Area Admeasuring 88.00 Sq.mt, Bhistbag, Ahmednagar-414001and within the Jurisdiction of Ahmednagar Municiple Corporation.
Bounded as under: East by: Plot No.18, West by: Survey No.12 Part, North by: 6 Mtr wide Road, South by: Plot No.28.
Repairs to Building no.3, Ahmed Sailor 20/12/2024 To 06/01/2025 To 9 1) Taiyyab Sattar Pathan
2 | bldg,M.J.Phule road, Dadar Mumbai-| 9,19,976/- 9200/- 19000/- 590.00 03/01/2025 11.00 A.M.to | 07/01/2025 1.00 " 15th 7 t}h & (Bormar) 2) Hina Begum 10.10.2024, Rs.11,41,052.35 (Rupees Eleven | pate: 17.12.2024
onths above )
400014 (Board Fund Work) 1.00P M. AM.101.00 PM. 30709610001507 | Emaran Pathan (Co-Borrower), | Lakhs Forty One Thousand Fifty Two and Thirty |  Time: 04:05 PM
Repairs to Building no.333A/New Anthony 590.0020/12/2024 To 06/01/2025 To 3) Emaran Sattar Pathan ) . I |
3 | cottage, G.D.Ambekar marg, Parel-Sewri | 3,94,516/- 3945/- 8000/- 590.00 03/01/2025 11.00 AM.to | 07/01/2025 1.00 10 8th & (Co-Borrower) Five Paisa Only) as of 08.10.2024 Symbolic Possession
Divn, Mumbai 400012. (Board Fund Work) 1.00P M. AM.t0 1.00 PM. | Months above Description of Secured Asset: All that piece and parcel of the Immovable Property being and situate at Ahmednagar Mauje
) L A 20/12/2024 To 06/01/2025 To Nagardevle, Survey No. Area 2 of 232/3B/2/1, 12 R + Pot Kharaba 0 H. 05 R. Total 2 H. 17 R. is the size of 1 RS. 53 Paisa out
3 | Repairs to Building no.284-286, Todiwala | g 93 547, 9932/- 20000/- 590.00 03/01/2025 11.00 A.M.to | 07/01/2025 1.00 15 7th& of which the entire ownership area of the Assignee is 0 H. 04 R. (400.00 Sq.mtr) Phase No.3 in Row-Block Unit No.5 Plot Area
bldg,DR B.A. road, Parel Mumbai-400014 1.00 P M. AM.to 1.00 PM. Months above 24.09 Sq.mtrs and the Construction Area of Ground Floor of RCC Method is 24.09 Sq.mtrs and the Construction Area on the

First Floor is 13.81 Sq.mtrs Total Construction Area is 37.9 Sq.mtrs. On or towards: Towards East by: Unit No.4, Towards

1. If the tenderer has quoted below the estimated rates, the Additional Security Deposit (performance security) shall be paid additionally by the Lowest bidder within 08 days West by: Unit No.6, Towards South by: Survey No.232, Towards North by: Internal Road.

after opening of Tender i.e. Financial bid The extension of time will not be given for the submission of Additional Security Deposit In any case. : f ; .

If the lowest bidder i.e. L-1, fails to submit Additional Security Deposit within stipulated time i.e. within 8 days from opening of Financial bid then, if second lowest bidder 10 4563942;3003018 R (\gmﬁ?)d;?rgznmzzgan Ijgk;glz:?ftﬂbz:}f\gaézggoszeésﬁ’ﬁl?:dmiegﬁ [-:-T,t:e1g41gozgﬁ
i.e. L-2 agrees to execute the work on the rate less than that of rate quoted by L-1 then offer of second lowest bidder i.e. L-2 will be accepted. For more information please refer 45639430000551 | Vishnu Mahaja’n (Co-B%rrower) and T\fvo Paisa Only) as of 08.10.2024 Symboli.c Pclassession
Detailed Tender notice. ——

2. Blank tender form shall be issued only on production of original or photo sate copies (duly attested) of latest valid registration, PAN card, previous experience of similar nature Description of Secured Asset: All that piece and parcel of the Immovable Property being Land Admeasuring 0.7819 R Sg.mtr.
of work done. being and situate at Ward No.9.4, Gat No.237, Plot No.30, the Area of 306.92 Sq.mtr, i.e. 3304.00 Sq.ft., Mauje Shirsoli, Tal. &

3. The Contractors who are not registered in M.H.A.D.A. should produce certified copy affidavit duly notarized that they are not black listed in Government or Semi. Government Dist. Jalgaon-425002. On or towards: Towards East by: Plot No.37, Towards West by: Road & Usage, Towards South by:
organisation at the time or submission of tender forms Part of Plot, Towards North by: Part of Plot.

4. Copy of Affidavit regarding completeness, correctness and truthfulness of documents submitted on Rs. 1007- Stamp paper before Executive Magistrate/ Notary. Whereas, the Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein above have failed to repay the amounts due,

5. Earnest money deposit shall be paid in the form of short terms deposit receipt for the period of the one year issued by the nationalised/ schedule bank and endorsed in the name notice is hereby is given to the Borrowers mentioned herein above in particular and to the Public in general that the authorized
of Chief Accounts Officer, M.B.R.& R. Board, Mumbai. officer of Jana Small Finance Bank Limited has taken Symbolic possession of the properties/ secured assets described herein

6. The Blank Tender will be issued by the Executive Engineer F/S Divn., M. B. R. & R. Board, B.M.C. "F South" Office Annexed BIdg., Third Floor, Parel, Mumbai- 400 012 as per above in exercise of powers conferred on him under section 13 (4) of the said Act read with Rule 8 of the said rules on the dates

mentioned above. The Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein above in particular and the Public in
general are hereby cautioned not to deal with the aforesaid properties/ Secured Assets and any dealings with the said properties/
Secured Assets will be subject to the charge of Jana Small Finance Bank Limited.

Place: Jalgaon/ Pune/ Ahmednagar/ Maharashtra
Date: 19.12.2024

column No.7 and All bids (Technical Envelop, & Financial Envelop) in One Sealed Envelop will be received in the same office within date & time prescribe in column No. 8.
Sealed tender will be opened on 07/01/2025 if possible after 3.00 p.m. in the office of the Executive Engineer, F/S Div., M.B.R.& R. Board, Mumbai.

7. Bids from joint venture are not acceptable.

8. ltis necessary that, a contractor shall have a Civil Engineer having minimum five years experience similar type work and other supervising officer.

9. The experience of the sub contractor and tools and plants owned by him will not be considered.

10. Right to reject any one or all tender are reserved by the competent Authority.

11. Tender Called is based on SSR rate year 2022-23 without GST .GST will be paid on accepted contract value.

12. Registration Certificate under GST in Compulsory.

MHADA - Leading Housing Authority in the Nation
CPRO/A/1071

Sd/- Authorised Officer
For. Jana Small Finance Bank Limited

JJJANA SMALL FINANCE BANK

{A scheduled commercial bank)

Sd/-
Ex. Enginee/F-South Div.
M.B.R. & R. Board, Mumbai

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring
Road, Next to EGL Business Park, Challaghatta, Bangalore-560071. Branch Office: Office No.704/705, Modi Plaza, Opp.
Laxminarayan Theatre, Mukund Nagar, Satara Road, Pune-411037

Follow us: @mhadaofficial

fJclinkc Ja)
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Latiaboni Gram Panchayat

Notice Inviting e-Tender & Tender
e-Tender & Sealed Tender is invited for
execution of 2 Nos. development work vide
e-NIT No. 12 & NIT No. 13, Date-
18.12.2024. Bid submission closing :
26.12.2024 up to 12.00 PM (NIT-12),
27.12.2024 up to 02.00 PM (NIT-13).
Tender Openning : 30.12.2024 at 12.00 PM
(NIT-12), 27.12.2024 at 02.30 PM (NIT-
13). For details visit undersigned GP office
& www.whtenders.gov.in

Sd/-
Prodhan
Latiaboni Gram Panchayat

Howrah Municipal
Corporation
Borough-ll
50, Panchanantala Road, Howrah-711101
Ph: 033-2640-4049/6292299603
TENDER NOTICE
NIT No.: TN/003/AE/B-111/24-25,
Date: 18.12.2024
For details of N.I.T. Please refer to
notice board of Borough-IIl & also
H.M.C. Wbsite www.myhmec.in &
wbtenders.gov.in. Bid submission
starting date : 18.12.2024 at 06.00
P.M. (On-Line). Bid submission
closing date : 30.12.2024 at 06.00

P.M. (On-Line). Sd/-
OSD & Officer-in-Charge
Borough-lll, H.M.C.

The  Prodhan, Abujhati-ll  Gram
Panchayat has invited e-Tender against
Tender Reference No. AGP-Il/e-Tender-
12/2024-25(2nd Call), Date : 18.12.2024
in this Gram Panchayat. Bid submission
end date and time 27.12.2024 up to
05.00 P.M. Bid Opening Date (Technical)
- 30.12.2024 at 10.30 A.M. Details
of Tender Notice may be seen at
www.wbtenders.gov.in
Sd/-
Prodhan

Abujhati-ll Gram Panchayet
Vill. & P.O.- Kulingram, P.S.-

NOTICE INVITING e-TENDER

Jamalpur, Dist.- Purba Bardhaman

The Prodhan Garibpur Gram Pan-
chayat invites e-Tender through e-Pro-
curement System from the bonafied
and resourceful Contractors for NleT
No.: 09/ PRODHAN/ GARIBPUR
GP/2024-25. (FOR-4 Nos WORKS)
and 10/ PRODHAN/ GARIBPUR
GP/2024-25. (FOR-6 Nos WORKS)
Dated: 17.12.2024, Last date of Bid
submission 26.12.2024 upto 02:00
Hours. For details please visit website
www://wbtenders.gov.in

Sd/- Prodhan

Garibpur G.P.
DOMKAL BLOCK,
MURSHIDABAD

Notice e-Tender

e-Tender Notice

e-tender notice invited by the
Prodhan Ruipukur Gram
Panchayet Amghata Nadia. Nit No.
09/15th” CFC/” RGP/ 2024-2025
Momo No. 250/RGP/2024-2025
Dated 17/12/2024 Last date of
Submlsswn Bid 27/12/2024 up to
M. Technical Bid Opening
Date 30/12/2024 at 11 AM.
More details please visit
https://wbtenders.gov.in
Sd/- Prodhan
Ruipukur G.P., Amghata, Nadia.

E-TENDER NOTICE

Habra-ll Panchayat Samity

Vill+P.O.- Talsa , P.S.- Ashoknagar,
Dist.- North 24 Parganas

1. CONSTRUCTION OF ARSENIC
FREE WATER TREATMENT PLANT
(WITH SOAKPIT) AT HATNAPARA OF
MOUZA-HATNAPARA UNDER
DIGHRA MALICKBERIA GRAM
PANCHAYAT, HABRA-II DEV. BLOCK,
NORTH 24 PARGANAS. under 15th
CFC Fund. Tender Notice No.- 227/N-
1/DMGP/24-25, Dtd- 12.12.2024. Last
date of Bid Submission 23.12.2024 up

to2PM.
° Sdl- Prodhan
Dighra Malikberia GP

TAKI GOVT. COLLEGE
E- tender for Security Services

with ref. no. NIT/279/G-51 is
hereby invited.

Last date is 01.01.2025

Please visit
https://wbtenders.gov.in
and www.tgc.ac.in

Sd/-
0IC, Taki Government College.

ABRIDGED NOTICE
NOTICE INVITING QUATATION
NO. - N.I.Q NO-08/SDO/BISD/2024-25
Sealed Quotations are invited from eligible
bonafide, experienced, Govt. Registered
Agencies for Carrying out Bank to Bank
cross sections & long sections survey
work of Different Chainage of N.D.Cut
Drainage Channel (From Kharsadanga
Adibasi Primary School to Bhandar daha
Beel) for a approx. length of 4.00 KM con-
sisting of survey & preparation of maps,
plan, cross section & long section in reg-
uisite scales to supply them in both soft
and hard copies along with BM carry &
connection at different point in the District-
Murshidabad". Last date of receiving ap-
plication 30.12.2024 kindly note that
details may be seen at the office of the
undersigned on any working day up to

16.00hrs
Sd/- Sub-Divisional Officer
Berhampore Irrigation Sub-Division
Berhampore, Murshidabad

e-Tender Notice

e-TENDER invited by the
Prodhan Betna Gobindapur
Gram Panchayat, Hanskhali
Block, Nadia. e-NIT No: 20/15th
CFC(TIED)/NADIA/BGGP/
2024-25.Memo No: 374/BGGP.
e-NIT No: 21/15th CFC(UNTIED)
INADIA/BGGP/2024-25.Memo
No: 375/BGGP. Dated: 17/12/2024.
Last date of Bid submission:
24/12/2024 up to 10 AM.
Technical Bid open: 26/12/2024
after 11 A.M. Details on :
https://wbtenders.gov.in
Sd/- Prodhan
Betna Gobinda;‘wr Gram Panchayat,
Hanskhali Block, Nadia.
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ABRIDGED NOTICE
NOTICE INVITING QUATATION NO. -
N.1.Q NO-07/SDO/BISD/2024-25
Sealed Quotations are invited from eligible
bonafide, experienced, Govt. Registered
Agencies for Carrying out Bank to Bank
cross sections & long sections survey
work of Different Chainage of N.D.Cut
Drainage Channel (From Khirkishanko
Culvert to Kharsadanga Adibasi Primary
School) for a approx. length of 4.00 KM
consisting of survey & preparation of
maps, plan, cross section & long section
in requisite scales to supply them in both
soft and hard copies along with BM carry
& connection at different point in the Dis-
trict-Murshidabad". Last date of receiving
application 30.12.2024 kindly note that de-
tails may be seen at the office of the un-
dersigned on any working day up to

16.00hrs
Sd/- Sub-Divisional Officer
Berhampore Irrigation Sub-Division
Berhampore, Murshidabad

Feet 5o fCrEa k018

7221 ASANSOL DURGAPUR DEVELOPNIENT AUTHORITY

Asansol Office: Vivekananda Sarani, (Sen-Raliegh Road),
Near Kalyanpur Housing Road, Asansol - 713305
E-NIT No.- ADDA/ASN/ED/N-43 (05 No.) Dated 17.12.2024

Executive Engineer (Civil), ADDA, Asansol invite Online percentage rate
Tender (Two Bid System in two Parts) in Authority’s Contract Form from
reliable, resourceful and experienced Contractors; for other details visit our
website: wbtenders.gov.in, www.addaonline.in or ADDA office, Asansol.

Sd/- E.E.(Civil), ADDA, Asansol
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PANIHATI MUNICIPALITY
P.O. - Panihati, P.S.-Khardah,
Dist. - North 24 Parganas,
Kolkata-700114
Tel No. - 033 2553-2909,

033 25634457

Notice Inviting Quotation No.
PM/Acct/IT/2024-2025/02
Notice Inviting Quotation No.
PM/Acct/IT/2024-2025/03
Quotation Submission Start Date-
19th December-2024 11:30 AM.
Quotation Submission End Date-

27th December-2024 11:00 AM.
Sealed percentage rate Quotation in
printed form are hereby invited from the
bonafide Chartered Accountant firms under
valid registration of the Institute of Chartered
Accountant of India for preparation of
Annual Accounts for the financial year 2020-
2021 as per Accounting Standard issued by
the Institute of Chartered Accountant of India
as well as common format approved by the
Comptroller and Auditor General of India in
respect of Office of the Municipal Councilors
of Panihati, an urban local body established
on the 1st April, 1900 under UD & MA
Department, Government of West Bengal.
Sealed percentage rate Quotation in
printed form are hereby invited from the
bonafide Chartered Accountant firms under
valid registration of the Institute of Chartered
Accountant of India for preparation of
Internal Audit for the financial year 2022-
2023 as per Accounting Standard issued by
the Institute of Chartered Accountant of India
as well as common format approved by the
Comptroller and Auditor General of India in
respect of Office of the Municipal Councilors
of Panihati, an urban local body established
on the 1st April, 1900 under UD&MA
Department, Government of West Bengal.
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ASANSOL DURGAPUR DEVELOPMENT AUTHORITY

(A Statutory body of the Govt. of West Bengal)
City Centre, Durgapur - 713216
(Ph.: 0343-2546716/6815)
N.L.T. (Online) No: - ADDA/DGP/ED/N-30/24-25
Exe. Engr.(Civil), ADDA invites Percentage Rate Tender (Online Bid
System) for the works (1) Tender ID No. 2024_ADDA_785871_1. (2)
Tender ID No. 2024_ADDA_785899_1. (3) Tender ID No.
2024_ADDA_785945_1. (4) Tender ID No. 2024_ADDA_785990_1. (5)
Tender ID No. 2024_ADDA_786145_1. (6) Tender ID No.
2024 ADDA _786152_1. (7) Tender ID No. 2024 ADDA 786155_1. (8)
Tender ID No. 2024_ADDA_786162_1. (9) Tender ID No.

2024_ADDA_786174_1. Sd/- Exe. Engr. (Civil), ADDA

RAMKARCHAR GRAM PANCHAYAT
HARINBARI, SAGAR, SOUTH 24 PARGANAS
ABRIDGED NIT
eTenders are being invited from the bidders w.r.t. Tender ID No. 2024_ZPHD_
786483, 2024_ZPHD_786492, 2024_ZPHD_786498, 2024 _ZPHD_786504, 2024 _
ZPHD_786532, 2024_ZPHD_786538, 2024_ZPHD_786543, 2024_ZPHD_786555,
2024_ZPHD_786559, 2024_ZPHD_786566, 2024_ZPHD_786569- 2024 ZPHD_
786575 are dated 18-12-2024. Last date of tender dropping 04-01-2025 up to 10.30
P.M. and opening date of the tenders 06-01-2025 at 10.30 A.M. For details plz. see
the website www.wbtenders.gov.in or office notice board.
Sd/-PRADHAN
RAMKARCHAR GRAM PANCHAYAT
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WWW.FINANCIALEXPRESS.COM

THURSDAY, DECEMBER 19, 2024

FINANCIAL EXPRESS

THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION
OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. NOT FOR RELEASE, PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY OUTSIDE INDIA.

INITIAL PUBLIC OFFERING OF EQUITY SHARES ON THE MAIN BOARD OF THE STOCK EXCHANGES IN COMPLIANCE WITH CHAPTER Il OF THE SECURITIES AND EXCHANGE
BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (*SEBI ICDR REGULATIONS”).

PUBLIC ANNOUNCEMENT

) 3CPPLUS

DEMAND NOTICE (N PURSUANGE WITH SECTION 13(2) OF THE SARFAESI ACT, 2002) "’(\
Intelligent Security Systems

GICHF LTD. Kolkata Branch has sanctionad & disbursed loans to the following bomowers fo purchass residential premisesiFlat or Loan against '

Residantial Property by creating equitable mongags in favor of GICHF LTD. The Repayment of the loan bs ireqular and the accounts are
finally classifsd as Non-Parfarming sset in accondance with desctions and guidkebngs of Malional Hodsing Bank:
oUILSIMS cRE Fuou™s

GIC Housing Finance Ltd.

Regd. Office: Roval Insurance Building, it Nace, 14, Jamshedji Tala Rd,, Churchgate, Mumbal-40002
BRANCH OFFICE (BARASAT BRANCH): Znd Floor, Kalilash Bhawan, T4/38, Jessore
Road, PIN- 700127

BRANCH OFFICE [KOLKATA BRANCH): Royval Insurance Building. 5, Melap Subhas
Rd, Fairtey Place, B.B.0. Bagh, Kolkata, Wesi Bengal 700007

BRANCH OFFICE (DURGAPUR BRANCH): 24, 16, Morth Ave, opp. Kall Mandir,
Bangal Ambuja, Housing Complex, City Centar, Durgapur, Wesl Bengal 713216

=

GIC HOUSING FINANCE LTD,

(Please scan the
QR code to view
the Addendum)

GICHF LTE. Kolkata Branch has thersfore imoked its rights undaer section 13{2) of the SARFAESI ACT, 2002 and called upon the bormowers
o repay the todal outstanding duwes in full 23 mentioned againat tham within G0 days from the date publcation of this dermand notice in
pursuance Lo rule 3 of Security Inberes (Enforcarment) tule 20002, abong wilh further interes], penad inbeesst and charges o contraciual
rate on balance principal cutstanding till paymand andior reafization, failing which we shall be free 1o exercise all or any of the rights
under section 1304 of the sald act, which please nate,

Yo are also pul crnodicn Fal in lerms ol sub-sechon 13 of the said acl you can'l Sake, lease or cbhanasse ol the sacored asselwilh aul ablainng
wirtten consent from GICHEL, failing which you will bs fiablefor an offence punishabie under section 20 of the said act.

The notice s withowl prejudcs [0 the rights of GICHFL, bo ntate such other legal sction as it deems necessary under any other apphcatie
propEsionss afaw

The undersigned i duly authorzed officer of GICHFL to izsue notice and axerciss powers wnder sub section 12 of aforesaid act.

ADITYA INFOTECH LIMITED

g1 | NAME OF THE BORROWER, Date of | OUTSTAND DUES
No|]EO BORROWER & Address of The Demand | AS PEEHEEP-HD Our Company was incorporated as ‘Perfect Lucky Goldstar International Limited’ at New Delhi, as a public limited company under the Companies Act, 1956, pursuant to a
ngﬂ-l:.n;:}TIfHRH .L hqign.hl FILE Mortgaged Property Motice SEND| (AMOUNT I RS} certificate of incorporation dated March 27, 1995 issued by the Registrar of Companies, Delhi and Haryana at New Delhi (‘RoC”) and commenced its business pursuant to
- —— a certificate for commencement of business dated April 21, 1995. Subsequently, pursuant to a resolution passed by our Shareholders in the annual general meeting held on
1. | MR. RANJIT SHAW & ;Ir?ul::;ﬁi"ﬁ EELiﬁi E.‘l Sﬁfﬁﬁ?ﬁ?ﬂ% I-HEH- ::n"!;IE E?El;l}:d 13.12.2024 | 21.71,1150- August 6, 1997, the name of our Company was changed from ‘Perfect Lucky Goldstar International Limited’ to ‘Aditya Infotech Limited’, to reflect the main objects and activities
EI;E&E&%:EIE;{;MAEI Floar No: FIRST. Plot No: pHE_;,1_11é. Siraat Nama: piﬁp_g,—q of the Company more precisely, and consequently, a fresh certificate of incorporation dated September 11, 1997 was issued by the RoC to our Company. For further details on
(GARIA BRANCH OFFICE) | PUTIARY DAKSHINPARA, Street No: JL-43. Sactor Ward the changes in the name and registered office of our Company, see “History and Certain Corporate Matters” on page 249 of the draft red herring prospectus dated September
No-194, Land Mark: DAKSHIN PARA TARUN SANGH 30, 2024 (the “DRHP” or the “Draft Red Herring Prospectus”).
L L SLTIAg, Loada: P ;E’f_‘apl:’ o, | | Corporate identity number: U74899DL1995PLC066784; Website: www.adityagroup.com; |
700083, Police Station: REGENT PARK. The prapery |5 Registered Office: F-28, Okhla Industrial Area, Phase -1, New Delhi — 110 020, Delhi, India; Corporate Office: A-12, Sector 4, Noida — 201 301, Uttar Pradesh, India;
butted and bounded by:- Morth- BY TOLLY NALLA, South- Contact Person: Roshni Tandon, Company Secretary and Compliance Officer; Telephone: +91 120 4555 666; E-mail: companysecretary@adityagroup.com
8Y. WVACANT PLOT OF DAG-367, Easi- BY RO R
EE.;TJEEIJEES%TGEDAGJM? West- BY BFT WIDE NOTICE TO INVESTORS: ADDENDUM TO THE DRAFT RED HERRING PROSPECTUS (THE “ADDENDUM”)
Fal - 563 5qh5S It area | § siuat THE PROMOTERS OF OUR COMPANY ARE HARI SHANKER KHEMKA, ADITYA KHEMKA, ANANMAY KHEMKA,
2| OHDALE R D 1T E s | 13422008 | 47;54;5301- RISHI KHEMKA AND HARI KHEMKA BUSINESS FAMILY TRUST
MRS. RIYA MONDAL AFRCEERE N, ELARNSN SIS Faorsn, Sel. Fhy o, INITIAL PUBLIC OFFERING OF UP TO [e] EQUITY SHARES OF FACE VALUE OF 31 EACH OF OUR COMPANY (“EQUITY SHARES”) FOR CASH AT A PRICE
WEITOOE10003863 212, Sreet Mame;: TARAMON] GHAT ROAD, Streei MNo: JL- « "
(GARIA BRANCH OFFICE) |26 Sector Ward No-115, Land Mark NEAR NETAJI OF X[e] PER EQUITY SHARE (INCLUDING A SHARE PREMIUM OF X[e] PER EQUITY SHARE) (“OFFER PRICE”) AGGREGATING UP TO %13,000.00 MILLION
SPORTING CLUB, Village: MOUZA-PASCHIM PUTIARY, (THE “OFFER”). THE OFFER COMPRISES OF A FRESH ISSUE OF UP TO [e] EQUITY SHARES OF FACE VALUE OF X1 EACH AGGREGATING UP TO 5,000.00
ﬁ::fit"éf;ﬂﬁf"iu .f”tLELrLipTHIL?ﬁamm?ﬁf;uaétfﬁﬁ:ﬁ' MILLION (“FRESH ISSUE”) AND AN OFFER FOR SALE OF UP TO [e] EQUITY SHARES OF FACE VALUE %1 EACH (“OFFERED SHARES”) AGGREGATING UP
HAR LIE'JF'%IIH'. Tha pl,“,:,pe.:{y b bt s hidad k- TO 8,000.00 MILLION COMPRISING UP TO [e] EQUITY SHARES OF FACE VALUE OF 31 EACH AGGREGATING UP TO 5,240.04 MILLION BY ADITYA KHEMKA,
Morth- BY 12 FEET ROAD, South- BY JAHAR SAHA, East- UP TO [e] EQUITY SHARES OF FACE VALUE OF 31 EACH AGGREGATING UP TO 123.16 MILLION BY ANANMAY KHEMKA, UP TO [e¢] EQUITY SHARES OF
BY MR L P SARKAR, Wesl- BY THE P/O CHAPALA FACE VALUE OF 31 EACH AGGREGATING UP TO %2,000.00 MILLION BY RISHI KHEMKA (COLLECTIVELY, THE “PROMOTER SELLING SHAREHOLDERS”),
FUNRARIFAL UP TO [¢] EQUITY SHARES OF FACE VALUE OF 31 EACH AGGREGATING UP TO 3426.40 MILLION BY HARI SHANKAR KHEMKA (HUF), UP TO [e] EQUITY
3. | MR. SWOURADIP ARCHARYA, Property measuring 676 Sq.ft Super built up area lying and T SHARES OF FACE VALUE OF 31 EACH AGGREGATING UP TO %198.90 MILLION BY SHRADHA KHEMKA AND UP TO [e] EQUITY SHARES OF FACE VALUE
" | MR, MOUMITA ARCHARYA, situstod at IGUT NO: DAG225 170 KH187 391, I-_IDLE:E i ot OF 31 EACH AGGREGATING UP TO %11.50 MILLION BY ADITYA KHEMKA (HUF) (COLLECTIVELY, THE “PROMOTER GROUP SELLING SHAREHOLDERS” AND
NEATRARINGOSE. R . B TOGETHER WITH THE PROMOTER SELLING SHAREHOLDERS, THE “SELLING SHAREHOLDERS"), AND SUCH OFFER FOR SALE OF EQUITY SHARES BY THE
E j NO: JL-26, SECTOR WARD NO- WARD-115, LAND MARK SELLING SHAREHOLDERS, THE “OFFER FOR SALE”). THIS OFFER INCLUDES A RESERVATION OF UP TO [e] EQUITY SHARES OF FACE VALUE OF X1 EACH
NR HNETAJl SPORTING CLUB, MOUZA-PASCHIM AGGREGATING UP TO X[e] (CONSTITUTING UP TO [e]% OF THE POST-OFFER PAID-UP EQUITY SHARE CAPITAL) FOR PURCHASE BY ELIGIBLE EMPLOYEES
E:LAISTEASL %‘@ﬁgﬁ;;ﬁ?ﬁ;ﬂ EEEEEE“'F-&’% ;ggf (THE “EMPLOYEE RESERVATION PORTION”). THE OFFER LESS THE EMPLOYEE RESERVATION PORTION IS HEREINAFTER REFERRED TO AS THE “NET
700041 POLICE STATION: HARIDEVELR. The property is OFFER”. THE OFFER AND THE NET OFFER WOULD CONSTITUTE [¢]% AND [e]%, RESPECTIVELY, OF OUR POST-OFFER PAID-UP EQUITY SHARE CAPITAL.
butted and bounded by:- Marth- By 12FT WIDE ROAD, OUR COMPANY, IN CONSULTATION WITH THE BRLMS, MAY OFFER A DISCOUNT OF UP TO [e]% (EQUIVALENT TO X[e] PER EQUITY SHARE) TO THE OFFER
South- BY SINGLE STORIED BUILDING, East- BY PRICE TO ELIGIBLE EMPLOYEES BIDDING IN THE EMPLOYEE RESERVATION PORTION (“EMPLOYEE DISCOUNT”).
SINGLE STORIEDBLDG & 2 5TORIED BLDG, West- BY 3 o . . . . - . .
STORIEDBLDG Potential Bidders may note that at the time of filing of the Draft Red Herring Prospectus, our Company had identified Hari Shanker Khemka, Aditya Khemka, Ananmay Khemka
4 | MR, SUDIP DAS & Land measuring aboul 1 Catlah B Chillacks hying and siluale and Hari Khemka Business Family Trust as the Promoters of our Company and Rishi Khemka was identified as one of the members of the Promoter Group by virtue of being
| MRS. CHAMPA DAS GHOSH, | 2t Mouza Parui Plotno. 1179(P), R.5. and L R Platno. 2017, | 16.12.2024 6,18,908/- the immediate relative of Hari Shanker Khemka and Aditya Khemka. Our Company has decided to also identify Rishi Khemka as one of the Promoters of our Company and
WEBOTT0E00000081 J.L no 3, P.S. Swarupnagar within Tepul '-‘-‘:TLE'DUF Gram accordingly, the various sections of the Draft Red Herring Prospectus, including the cover page and sections titled “Definitions and Abbreviations”, “Summary of the Offer
(BARASAT BRANCH OFFICE) ;ﬂl':ﬂ:_f:";r'- nﬂﬁéﬁ nﬁ”ﬁg‘,ﬁ:;; :E“an?,‘;;g;a o nmﬁ Document’, “Capital Structure”, “Objects of the Offer’, “History and Certain Corporate Matters”, “Our Promoters and Promoter Group”, and “Other Regulatory and Statutory
- LOPnc 1179, East- Road, West- LOPno 1178, Disclosures” beginning on pages 6, 27, 99, 116, 249, 280 and 404, respectively of the Draft Red Herring Prospectus stands updated in the manner set out in the Addendum.
_' MR SAJAL BISWAS Land measuring about 6,50 Satak or 04 Cattah lying and All references to the term “Promoter” in the Draft Red Herring Prospectus, will include Rishi Khemka, along with Hari Shanker Khemka, Aditya Khemka, Ananmay Khemka
: 1 | es KANBCA BIEWAS situated at Mouza Balia comprised in L No 122, Dag No| 16122024 | 15,77,182/- and Hari Khemka Business Family Trust. Al the necessary updates to the Draft Red Herring Prospectus in this regard will be carried out in the Red Herring Prospectus and
: . WEO7T0600000404 912, Khatian No 1120 within Palla Gram Panchayet P.S the Prospectus, as and when they are filed with the RoC, SEBI and the Stock Exchanges.
- ] (BARASAT BRANCH OFFICE) Gopal Nagar District 24th Pgs(NL Pin- 743701, The o i ) i ] ) ) ]
: { property is butted and bounded by- Norh- Amiya Kumar Potential Bidders may note that in order to assist the Bidders to get a complete understanding of the updated information, the updated relevant portions of the cover page
! i Hira, South- 2ft. wide road, East- Narayan Mondad, West- and sections titled “Definitions and Abbreviations”, “Summary of the Offer Document’, “Capital Structure”, “Objects of the Offer’, “History and Certain Corporate Matters”,
E i Eltwice road “Our Promoters and Promoter Group”’, and “Other Regulatory and Statutory Disclosures” have been included in the Addendum. The abovementioned changes are to be read
: : 6. [ e amiT KUMAR DUTTA & Land measuring about 1 Cottah 6 Chittacks together with e in conjunction with the Draft Red Herring Prospectus and accordingly their references in the Draft Red Herring Prospectus stands updated pursuant to the Addendum. The
i | MFL ASHIM KUMAR DUTTA, ane stored pucca bullding lyirg and situated at Holding No. | 755 S - information in the Addendum supplements the Draft Red Herring Prospectus and updates the information in the Draft Red Herring Prospectus, as applicable. However, the
b WBOTTOG0000412 .}.a?j"!.:' vepicat Moncil load, Moues--Bahic Heg, o L o2, Addendum does not reflect all the changes that have occurred between the date of filing of the Draft Red Herring Prospectus and the date hereof, and accordingly does
i (BARASAT BRANCH OFFICE) ouzl Mo, 2462 82463, comprsed n RS Dag Mo, 558, ) . ) . . e O
i under RS Khatian No. 606/1, correspanding to LR Dag No. not include all the changes and/or updates that will be included in the Red Herring Prospectus and the Prospectus. Please note that all other details / information included
i 2135, under LR Khatian No. 160, P.3- Bigour, District- North in the Draft Red Herring Prospectus will be suitably updated, including to the extent stated in the Addendum, as may be applicable, in the Red Herring Prospectus and the
: 24 Parganas, Pin- 743145. The property is butted and Prospectus, as and when filed with the RoC, SEBI and the Stock Exchanges. Investors should not rely on the Draft Red Herring Prospectus or on the Addendum for any
. berended Byl- Morh- By Properly of Nilapada Dulla; Pled . . . " o . . . .
. Mo, E, South- By Property of Nani Bala Dutta, East- By investment decision, and should read the Red Herring Prospectus, as and when it is filed with the RoC, SEBI and the Stock Exchanges before making an investment decision
: Makar Mondal Road, West- By Proparty of Kanailal Dubia, with respect to the Offer.
bkkialh The Equity Shares have not been and will not be registered under the U.S. Securities Act of 1933, (the “U.S. Securities Act”) or any state securities laws in the United States,

and unless so registered, and may not be offered or sold within the United States, except pursuant to an exemption from, or in a transaction not subject to, the registration
requirements of the U.S. Securities Act and applicable U.S. state securities laws. Accordingly, the Equity Shares are being offered and sold outside the United States in
“offshore transactions” as defined in and in reliance on, Regulation S under the U.S. Securities Act and the applicable laws of the jurisdictions where such offers and sales
are made.

The Equity Shares have not been and will not be registered, listed or otherwise qualified in any other jurisdiction outside India and may not be offered or sold, and Bids may
not be made by persons in any such jurisdiction, except in compliance with the applicable laws of such jurisdiction.

THIS NOTICE IS ALSO BEING PASTED ON THE OUTER OF THE BORROWER'S LAST KNOWMN ADDRESS

For GIC Housing Finance Lid.
Sdl-
Authorised Officer

Cate: 19.12.2024
Place: Kolkata

—

Link Intime India Private Limited

C-101, 247 Park, L.B.S Marg, Vikhroli (West),
Mumbai — 400 083, Maharashtra, India
Telephone: + 91 810 811 4949

E-mail: adityainfotech.ipo@linkintime.co.in

ICICI Securities Limited

ICICI Venture House, Appasaheb Marathe Marg,
Prabhadevi, Mumbai — 400 025, Maharashtra, India
Telephone: + 91 22 6807 7100

E-mail: ailipo@icicisecurities.com

IIFL Capital Limited

(formerly known as IIFL Securities Limited)

24" Floor, One Lodha Place, Senapati Bapat Marg,
Lower Parel (W), Mumbai — 400 013, Maharashtra, India
Telephone: + 91 22 4646 4728

=
=]
et
2
g_ NOTICE Corrigendum The Addendum which has been filed with SEBI and the Stock Exchanges shall be made available to the public for comments, if any, for a period of at least 21 days, from
17 e E Tiis:de- 80 Vkaer the: garat pablic i ou Form G lllllll“!-hf_rﬁ on 18th December 2024 the date of such filing with SEBI and will be available on their website www.sebi.gov.in, the websites of the Stock Exchanges i.e., www.nseindia.com, www.bseindia.com, the
£ W | [clients, And Kurer Poddar, Sunil Kumar m f“"E Financial Express of website of the Company i.e. www.adityagroup.com, and the websites of BRLMs, i.e., ICICI Securities Limited at www.icicisecurities.com and IIFL Capital Services Limited
i G | [Foi s PN Coote: AL g, o Asuta. Rartan In '1:':::?;::';::};1::"“ O (formerly known as IIFL Securities Limited) at www.iiflcap.com. Al capitalized terms used in the Addendum shall, unless the context otherwise requires, have the meaning
: E T Budes Budgs Trunk Foad, Kolkats. 700143 = SR FHTIELI TAne ascribed to them in the Draft Red Herring Prospectus.
s I e Bhe poind angf recorded owners and have F.
1A = absolute physcal and khas possession.of Al 1 — BOOK RUNNING LEAD MANAGERS REGISTRAR TO THE OFFER
i E ihat piece and parcel of a faciory land 4 | Details where majarity assets are located Durgapur, Kolkata
- . aomessuring an sres of 02 Codah 08 i 1 7 A
: it § VRS I For detalls kindly ermall to - cirp.acute@gmall,com o o [ | &
N (C s o S o ndyenaio -Samaciesin - Gicict securities EIIFL capiTaL LINKIntime
E Mo 9425 (Anil Humer Poddar] & 9426 (Sunil RAMESH MUDDU SHETTY
]

Humar Poddar} together with G+2 storied
budding. measuring 5445 sqil, Iwng and
situste al Municpal Holding No B5'd44/46
Budge Budge Trunk Hoad, Kolkaka-700143
P e=Behaia, wilhin Maheshiala bunicipalily
n tha District of Souih 22 Parganas™ which

IBBL/ IPA-DDL/IP-PO1444/2018-2019/122 26
Resolution Prodessionsal
For Acuteé Retail Infra Privabe Limited

Date: 19th December, 2024
Place;: Mumbar Suburban

E;HWF’_;E:F” rlﬁgl;hﬂé:ﬂ:';dﬂ'*;?‘ﬁh::ﬁ: FORM A Investor Grievance E-mail: E-mail: adityainfotech.ipo@iiflcap.com Investor Grievance E-mail:
datad 15,09 1689, being Desd No.12466 of PUBLIC ANNOUNCEMENT customercare@icicisecurities.com Investor Grievance E-mail: ig.ib@iiflcap.com adityainfotech.ipo@linkintime.co.in

(Unoer Raguiatioh & of e Msslvency and Bankruptcy Boand of fndia
{insodvency Resolirtion Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

Website: www.icicisecurities.com Website: www.linkintime.co.in
Contact person: Ashik Joisar / Sumit Singh Contact person: Mansi Sampat / Pawan Jain Contact person: Shanti Gopalkrishnan

SEBI Registration No.: INM000011179 SEBI Registration No.: INM000010940 SEBI Registration No.: INR000004058
All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the DRHP.

15858, ADSH-Alipore and subsequantiy the
above noted ocwners succestded o the said
progarty by way of inheritance and also vide
Deed of Gift dated 13.11.2013 mada betaesn
MNareyan Presad Poddar (Donor) asd Anil
memar Poddar & Sunll Humar Poddar
{Donses) regiefered with ARA-L Kolkala
g Do Mo, 1051 50l #0113

The ongne Wle deed being Deed of
Convevance dated 15.09,1989; baing Deed
Mo, 12466 of 1989, ADSR-ARpora, has been

Website: www.iiflcap.com

[VIVEK BROTHERS PVT LTD]

RELEWVANT PARTICULARS . L

i I‘m-.-.a of Coepoiets Dabtor Visek Brothers & Lid For Adltya Infotech Limited
2. |Date of Incomormtion of Corporate Dalitor | OOt September1383 On behalf of the Board of Directors
A Hshorfy undes which Corporsie Debior | Registrnr of Companies (FOCE Kokt

|5 Inciyporshed  FResgsienad Sd/-
misglaced andlor lost from the custody of one b ?jm::m-'.- Iue;:w b/ Uﬁ;fea;;h;w L1 BB BEIFTLOSE 56 Place: Noida Roshni Tandon
of tha ownar Anil Kumar Poddar, who also (IIETMECERACHT [ OF CXHEMHETE: CIELUON . ; :
wdpsd @ B0, whty, Teeiis Bagar P& & |Addross of the Regisionad Offico and Date: December 18, 2024 Company Secretary and Compliance Officer
#Maheshtala on 13.01.2021 but til date have {Prnopal Office (F Ayl of Comaorate
rt oL thee sabd origings ifle dead | Dotk
The said ocwners decisres [hal e said A, | Eskency Commencerent Date n
propearty 15 Tege fram all ensumbrances and IF respact of Comomte Diebior
vy Parsan kaving in possession of the sd
dead being Dead Mo 12466 of 19839, in 4 |
crginal o hawva any claim and'or objection in ;
reqgard b tha abova refarred property or any
mformation about the onginal chain deed
may coniack the undarsignad within 14 days
from the date hereol othamwise cur chant shall
proceed to ceal with the eald property 2. ; J
ncluding mortgage of the same with the bank .F!lf!il:lhllr::l'. Professsaonal, 8% regighee
and anmy claim whatsoever shall nol be ['with the: Bresed
enertainad thereafter 10y, |Aodress and Emai i be usad for
COmEsnondEnca wih the imenm
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fviahaveor Apartment. DE-15. Baguinal,
De=sh Barelhu Baglee, Morh 24 Parganas, Koo,
| 'Wiesl Benygal 7O00ED
17t Deascasmibe, 2024 - Dete of Ceder of
FoROURCErETT of Cider and the aroer was received
| o 18th Decomber, 2024
15th June, 2025

Aditya Infotech Limited is proposing, subject to, receipt of requisite approvals, market conditions and other considerations, to make an initial public issuance of its Equity Shares
and has filed the DRHP with SEBI on September 30, 2024. The DRHP shall be available on the website of the Company at www.adityagroup.com, SEBI at www.sebi.gov.in, as well as
on the websites of the BRLMs, i.e. ICICI Securities Limited and IIFL Securities Limited at www.icicisecurities.com and www.iiflcap.com, respectively and the websites of National
Stock Exchange of India Limited and BSE Limited at www.nseindia.com and www.bseindia.com, respectively. Any potential investor should note that investment in equity shares involves
a high degree of risk and for details relating to such risk, please see “Risk Factors” of the RHP, when available. Potential investors should not rely on the DRHP for making any investment
decision. Specific attention of the investors is invited to “Risk Factors” beginning on page 39 of the DRHP.

Estimaied cirte of chesune of nsokency
| Ressarbuilicit Prooes

B | Megre-and Regsiration Nurmber of 1he
Insatvency Professiongl echng as
|imerin Resaltion Professional
Boddness and E-mail of the rerim

| CA Sibodh Kurmer Agraw,
IBELAPA-D0L/IP-POOOST  2007-18/ 10183
The Equity Shares offered in the Offer have not been and will not be registered under the United States Securities Act of 1933, as amended (“U.S. Securities Act’) or any state
securities laws in the United States, and unless so registered, may not be offered or sold within the United States, except pursuant to an exemption from, or in a transaction not
subject to, the registration requirements of the U.S. Securities Act and in accordance with any applicable U.S. state securities laws. Accordingly, the Equity Shares are being offered
and sold outside the United States in ‘offshore transactions’ as defined in and in reliance on Regulation S under the U.S. Securities Act and the applicable laws of the jurisdictions
where such offers and sales are made. The Equity Shares have not been and will not be registered, listed or otherwise qualified in any other jurisdiction outside India and may not
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Advocate | Resakition Professonal Mall id - cpusekbrosSgmal com . . o . . . . T
ug ARAF HOUSE" 4/1, Red Cross p|;;,a_ 11, | Lasst e for submission of caims | Tt December, 2024 be offered or sold, and Bids may not be made by persons in any such jurisdiction, except in compliance with the applicable laws of such jurisdiction.
Ground Floor, Room Ne.19, 12 |l of crecfions, i &l urder clouss | Mams e chassfea)
Koolkata - FOOGDT 100 of ei-section (BA] of section 21, I,
8830122887 {ascarained by the interim rescition
o s SR e oasror B |, BRAHMACHARI RAVIRANJAN, PRl ADITYA BIRLA FINANCE LIMITED
NOTICE R D A0 A ; ; ww CAPITAL Registered Office : Indian Rayan Compound, Veraval, Guiarat - 367 266
| Represantative of crecitons in @ ckass son of Ramanuj Sharma, a - , S . g
My client Prasanna Badan Majumdar [{Three names for each class) permanent resident of st e 1A Corparate Office : 127 Floar, R Teck Park, Mirlon Complax, Kr. Hub Ma®, Goregaan (Ef, Mumbai-400 063, MH
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Pramsicad Ackdness: MA,

POSSESSION NOTICE [SEERULE 8 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002)
Whereas the undersigned being the Authorized Officer of Aditya Birla Finance Limited (ABFL) under the Securitisation and
Reconstruction of Financial Assels and Enforcamant of Sacurity Intargst Aol 2002 (54 of 2002) and in exarcise of the powers confarred
undar Section 13 (12) read with Rula 3 of the Security Interest (Enforcement) Rules, 2002 issued 3 Demand Notice Dated mantioned
below under Section 13[2) of the said Act calling upon you being the borrowers (names and addresses mentioned below) to repay the
amount mentioned in the said notice and interest therson within 60 days from the date of receipt of the said nofics.

The Borrowers mentionad herein bekow having failed to repay the amount, notice i hereby gven to the Borawers mentioned herein
below and to the public in general that the undersigned has taken Symbolic Possession of the property described herein balow in
pxercise of powars conferrad on him | ber under Secion 134} of the said act read with Rule 8 the Sacurity Interest (Enforcament) Rules,
2002. The Bomowers mentioned here in below in paricular and the public m general are hereby cautionad not to deal with said property
and any dealings with the property will be subiject to the charge of Aditya Birla Finance Limited [(ABFL) for an amoent 35 mentioned
herain under and intersst theraon, The Borrower's allantion &5 irmated o the provisions of sub-saction B of Section 13 of the acl. in respect
of time available, to redeem the sacurad assels,

Sfo Joydev Majumdar have lost Original| |** o\ beleert fomecnd
Chain Deed being no. 1-492 for tha year |aie: it B o
2022 standing in his name and Shilpi

Rumari and a G.D.E No. 112 dated
03/12/2024 is lodged with
Rupnarayanpur L.C. The praperty is not
mortgaged in any bank or financial
institution. If any person found the lost
deed, please confact with my client mob
Mo, 7739607141

Ramakrishna Math, Belur, P.O.
Belur Math, P.S. Bally, Dist.
Howrah, West Bengal-711202,
henceforth, vide an Affidavit
No.14109 dated 28.11.2024, sworn
before the Executive Magistrat
I-Class, Howrah, shall be known
as SWAMI TIRTHAPADANANDA.

Motice & hereby gaeen that the National Compary Law Tribunal, Kolkata Bench has
orderad the commencement of @ conporate insolvency rasolution process of the M/s
Vivel Brothers Pyt Lid on 17th Decembeer, 2024

The creditors of My/s Vivek Brothers Pyt Lid, are hereby called upon 1o submmit thelr
claims with proof 'on or bafore 3dst December, 2024 to the interim rescdution
prafessional &1 the address mentionaed against entry do, 10

The financial creditors shall subrnit thesr claims with proof by electronc means onby. All
ather croditors may submif the claims with proaf in parson, by post or by electronic
MERNS,

A finanoial creditor belonging to a class, as listed against the entry Mo, 12, shall indicata
15 choice of authorizad representative Iram among the Thres insohency professeonals
Issted against entry Moo 13 1o act a5 suthonzed representative of the ciass [specify ciass)
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